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SHR7 MURLIDHAR CHANDRA-
KANT BHANDARE (Maharashtra):
At Jeast the outlines should have
been given.

SHRI JAGESH DESAI:
knew what is the policy.

I do not

SHRI VISHWANATH PRATAP
SINGH: I am entirely in your hands,

THE VICE-CHAIRMAN (SHRI
PAWAN KUMAR BANSAL): Well,
we can do without the clarifications
now. We can take it up later. Now
we will continue with the discussion
on the Education Policy.

SHRI M. S. GURUPADASWAMY
(Karnataka): We have decided, as
my hon. friend knows, in the Busi-
ness Advisory Committee that there
will be a debate on this, not in this
session but in the next gession.

THE VICE-CHAIRMAN (SHRI
PAWAN KUMAR BANSAL): So now
we continue with the discussion on
the Education Policy. Before I call
the next speaker, I request hon.
Members again to be particular about
time, Shri Sudhakar Pandey.
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SHRI VALAMPURI JOHN (Tamil
Nadu). Sir, he has totally misunder-
stood the point. He is totally wrong.
He has never said that rivers of blood

would flow. He only said that til
the last drop of blood we will fight.

Sy FURTH A : R 45T |
507 57
SHRI VALAMPURI JOHN: He has
no right, no privilege, to misinform.

SHRI KALPNATH RAI: Please sit
down. (Interruptions)

SHRI VALAMPURI JOHN: Who
are you? You are nobody. Don‘t
shew your gesticulations., holding a
threat to the people, here,
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SHRI MURLIDHAR CHANDRA-
KANT BHANDARE (Maharashtra):
Madam Deputy Chairman, I rise to

participate in what I consider as-
the most important debate not only
of this session but perhaps of the

few years to come in our country.
Only day before yesterday, we had a
debate on the Seventh Five.Year
Plan and I noticed the contrast bet-
ween that debate and this debate. In
that debate every Member complain-
ed that the Seventh Five-Year Plan
had beep finalised and the Members
were left with fait accompli, Here,
for a change, you find that nothing is
finalised and, therefore, we can par-
ticipate today in the debate. contri-
bute our ideas with a hope and almost
a conviction that this idea in some

-
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Now, when one looks at this docu-
ment, one finds that it really high-
lights the failures. Omne searches
and, I must say, almost in vain for
the perspective or the policy;
though ithe Troad contours are
there, the details are not there.
And, therefore, I am grateful to the
hon. Minister for Human Resource
Development 1{o give us this opport-
unity of filling in the various details
of the policy that may eventually
emerge, Before I come to the policy

as such, let me deal with some
of the basic things which affect our
counfry. I think our country  will
always stand on the four pillars of-—
(a) stability; (b) education; (c)
development; and (d) peace. We

are happy that by solving the pro-
blems of Punjab and Assam by yield-
ing our power in favour of demo-
cracy, we have ushereq in stability.
But if stability is to be there at
all times, of all these four pil-
lars, the focal point is education be-
cause without education, the develop-
ment will be lopsided; there will
always be instability and even peace
will be threatened. Therefore, edu-
cation is the kingpin of all these pil-
lars, And when we have this new de-
partment of human resources, we
could not have chosen an abler
and a finer person than the
Minister for Human Resource Deve-
lopment. I ask to myself, what are
thegse human resources. If 1 may,
with all humility, sum it up, human
resources mean to develop the will of
a citizen of this country to be a
good citizen. Therefore, he partici-
pates in education; he participates in
sports; he participates in culture: he
participates in secular activities;: he
participates  in netional inlegration
and he becomeg an ideal citizen,
where we are trying to synthesise...
I do not know to what extent I
will come to that but I do not know
how much time I have got the mo-
dern man wih ancient values.

THE DEPUTY CHAIRMAN:
minutes.

Ten

hon. -
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SHRI MURLIDHAR CHANDRA-
KANT BHANDARE: No, we have got
4 hours and 20 minutes; I checked
up.

THE DEPUTY CHAIRMAN: No, it
is ten minutes for you.

SHRI MURLIDHAR CHANDRA-
KANT BHANDARE: All right, we
settle for 15 minutes.

THE DEPUTY CHAIRMAN: No.

SHRI MURLIDHAR CHANDRA-
KANT BHANDARE: You are doing
injustice to me; or I sit down if you
are doing injustice.

THE DEPUTY CHAIRMAN: You
are not listening. Let me tell you.
When the Minister for Parliamentary
Affairs Mr. Kesri gave an assurance
to the Opposition that he is going to
cut down the time of the Congress
Party, it was decided...

SHRI MURLIDHAR CHANDRA-
KANT BHANDARE: But I will try
to be very fast.

THE DEPUTY CHAIRMAN:
can increase the speed.

SHRI MURLIDHAR CHANDRA-
KANT BHANDARE: I feel that hu-
man resources means developing the
will of the people to be a good
citizen, if not the ideal one, and I
must  express the disappointment
which I personally had whep after
the attainment of independence some
of ug at least felt that those leaders
who got us the independence should
have given us the call to huild our
nation. Insteagd of that we were
asked to go back to schools. 1 was
in school, just getting into the college,
and a system of education which was
really meant to serve the masters,
which was meant to make us slaves
of the British Empire, was continued
and perpetuated with thig present
consequence that wher we talk of
Swadeshi we are the victims of
ghulami. Therefore, I think some
thing will have to be done, not me-
rely what has been stated. but some-
thing will have lo be done to change
the entire character of education

You
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which 15 given to the students. For
example, we learn Indian history but
we do not learn about India. Efforts
will have to be made by the hon.
Minister in that direction. But this
is only one side of the picture. Look
at the other side. When we attin-
ed independence, we were 330 mil-
lion. Today we have 330 million li-
terates in the country which is lar-
ger than the total population of UK
USA and Canada put together. And
yet we are far away from fulfilling
the mandate of article 45 about uni-
versalisation of elementary education.
As a Member of this august House,
after having taken the oath to uphold
the Constitution. What I want is that
the Constitutional guarantee, the as-
surance in the Constitution, he man-
date of the Constitution ghould be
fulfilled. Thoupgh it appears in the
Chapter on Directive Principles I
think, the right to education is the
basic right ang without thig right,
all other rights, enshrined either in
article 19 or in any other part of
the Constitution, are meaning less.
Though thig right cannot be enforced
in a court of law, T am quite sure
that the Government is keepn on ful-
illing itg obligation.

Now, T come to the important ques-
ion. how do we fulfil this obliga-
im? In the matter of elementary
‘ducation, there are four things which
ire important. One ig access. It
s how an accepted that one kilome-
re distance is what you should have.
fhe second is, enrolment. The third
s, retention, because the drop-out
ate is more. The fourth is, pro-
ress. Now, in spite of the fact that
t is-92 per cent, schools within one
I{m. what one finds is that in as
nany as two lakh habitations, there
re no schools at all. Therefore,
vhat is required to be done is ip all
uch habitations, schoolg should be
pened. Whatever may be the po-
ulation, 300 residents or 500 resi-
ents, no habitation should go with-
ut a school. an elementary gchool.
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This is the firgt suggestion I want to
make.

If we have to achieve univeralisa-
tion, what should we do? The docu-
ment mentions that over 50 million
more children will have to be enroll-
ed. In the Sixth Five-Year Plan, we
provided for eighteen million. Thirty-
two million have joined. This is a
target very very difficult to be ac-
hieved, but I am quite sure, we will
be able to provide the thrust provid-
ed we keep these four factors, name-
ly, access. enrolment retention and
progress, in mind,

So far as retention is concerned,
the main ecauses of drop-outg are:
poor school facilities—over two lakh
schoolg have no blackboard—unrelat-
ed curriculum, poor methods of "
teaching and lastly, poverty. Now,
out of these four things, three are in
the hands of the hon. Minister,
namely, poor school facilities, un-
related curriculm and poor methods
of teaching. I think, something
should be done immediately to im-
prove these. There is one more sug-
gestion in this regard which I have
to make and I am sure the hon. Mi-
nister will take note of this sug-
gestion. I read somewhere that the
maximum number of repeaters is in
the first standard. Now. this is am-
azing; it is almost shocking. Aec-
cording to me, in the case of elemen-
tary education, from first to  fifth
standard, the promotion should be
automatic. There should be no fai-
Iures at all. (Interruption) Automa-
tically, up to the fifth standard...

SHRI P. V. NARASIMHA RAO:
There iz no examination.

SHRI MURLIDHAR CHANDRA-
KANT BHANDARE:; If it is so, I am
glagd about it. The point which I
want to make is—all efforts should be
to make a number of suggestions. If
made in this regard—majority ot
schools are one-teacher schools. What
should be done about it? I am going
to make @ number of suggestions. It
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I will give my suggestions one by one.
The question is, how can one teacher
manige five classes? How will the
students be controlled? How  will
the students go there? The figures
give here speak for themselves.
Therefore, something shouid be done
immediately to see that the teacher
pupil ratio is immediately increased.
Since there js not much -of time, let
me give, one by one, the suggestions
which I want to make.

Firstly, how do you involve the
community? Unless you involve the
community, it is not possible to do

anything. We have 432 districts and
we have 750 Members of Parliament.
Below the Members of Parliament we
have the legislators. Then we have
the corporators, the zila parishads
and then the panchayats. You have
got a whole army of public men
Why not assign this task to them?

The Congress(I) Party have asked
us to fill up a proforma of what
we do. Let there be one definite

of
Parliament has contributed towards
growth of elementary education, re-
moval of illiteracy and also for adult
education in this country.

The second thing which I want to
say is, which I did in Bombay, we
had a cooperative school. We still
have it, but T am no longer the presi-
dent of the school because I do not
live in Bombay that often. This sc-
hool is known as Maratha school and
I would like the Hon. Minister to
visit this school one of these days.
This school caters to the children of
class IV employees in Bombay. Al-
though there are difficullies to run
the school because of the conditions,
the standards of he working Sundays
or proper meals at home yet with all
that the results are really satisfac-
tory. I think in order to take the
the Government why
don't we initiate cooperative schools.
Between parents and teachers. ...

THE DEPUTY CHAIRMAN: I have
already given you more time. (In-
terruptions). What can I do? I am
short of time.
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SHRI MURLIDHAR CHANDRA-
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two points. I am talking for you,.
for female education.

THE DEPUTY CHAIRMAN: I am
already educated.

SHRI MURLIDHAR CHANDRA-
KANT BHANDARE: That is the

difficulty. I have been working on
this for the last seven days to give
some ideas.

THE DEPUTY CHAIRMAN:;
not my fault.

It is

SHRI MURLIDHAR CHANDRA-
KANT BHANDARE: I think it should
have come jn the first week itself.
Anyway, let me complete. For fe-
male education change the attitudes.
Today what is happening? Look at
the LIC advertisements, “For your
son education policy”, “for your dau-
ghter marriage policy”. Now these
are the attitudes which must be
changed. I know you will give free
uniform or free meals, but that is
not enough. I have repeatedly said
in the context of family planning,
population control, that you must pay
a stipend of Rs. 10 per female stu-
dent who goes to the school and com-
pletes her education. You must give
it to the weaker sections, Unless
that incentive is there, it is not possi-
ble to improve the conditions. Unless
the females are educated, there is
going to be a bigger and bigger load
on our population because it is only
education which brings down the
birth rate as has been proved in all
the studies which have so far been
done.

THE MINISTER OF STATEIN THE
DEPARTMENTS OF EDUCAT-ON
AND CULTURE (SHRIMATI SUS-
HILA ROHATGI): But the initiative
should come from men.

THE DEPUTY CHAIRMAN: He is
a man.

SHRI MURLIDHAR CHANDRA-

KANT BHANDARE: And do not
treat a daughter ag Pargye dhan.
- P



Motion on Challenge
of Education—
[Shri Murlidhar Chandrakant Bhan-

uda;e]

243

Please discourage lavish spending on
marriages because on one day itself
the whole price is to be paid on mar-
riage. TS

There are many other points which
I have to mention.

THE DEPUTY CHAIRMAN: Bet-
ter, you write them down and send
them to the Minister.

SHRI MURLIDHAR CHANDRA-
KANT BHANDARE: When you came
I know that my time was over. Any-
way, since this is a matter of great
importance, all I can say is, lef this
Parliament let all the MPs  here,
both the Ministers here, pledge that
we will fulfil the mandate of article
45 of the Constitution, that we will
give to our children the basic and the
most fundamental of the human
rights and that is the right of edu-
cation. o

THE DEPUTY CHAIRMAN: The
Chair should also pledge that. Yes,
Mr. Jaswant Singh.

SHRI JASWANT [SINGH (Rajas-

than): Madam Deputy Chairman, I
am faced with three difficulties, First
is the time. There is not enough
time. The allotted time that I have

IS. s

THE DEPUTY CHAIRMAN: Ele-
ven minutes.

SRHI JASWANT SINGH: I don’t
think in 11 minutes I can do justice
to the subject of an Approach Paper
to Education, or a paper which at-
tempts to search for a new education
policy.

My second difficulty is that I do
not wish to repeat...Thank you. My
silence has brought about the silence
which I thought was necessary. I
.do not wish to repeat those points
which earlier speakers have already
-spoken f. -
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My third difficulty, which is the
substantial difficulty that I face, is
that, as the Minister himself has
stated in the introduction to this po-
licy perspective, this is not a state-
ment of policy—and that ig obvious
enough—it is not a statement of po-
licy—and that is obvious enough—it
is not a statement of policy but it
does provide a kind of basis for de-
bate. The debate woulg perhaps
have been more pointed, more mean-
ingful and the debate would have
been more directed if we had got the
outline of a policy. This is not an
cbservation on any individual who
might have contributed to the draft-
ing of it. but in the absence of an
outline, of where the Government is
attempting to go or the direction in
which the new policy is to be creat-
ed, all this does tend to become
platitudinous and it prevents us from
tackling the real issue. Our task,
therefore, in this very short time
that I have, is to pose the issues and
to attempt to ferret out some of the
proposals which we can perhaps lake
up for action. I would like to start .
with two dquestions. Madam.

The first is, have we got in  this
document separate, workable propo-
sals or mere wishes, hopes and
dreams? It is not a task that I can
undertake in two or three minutes.
This ig the first question 1 asked my-
self when wanting to participate in
this discussion. The second question
wag the question posed by a very
eminent Indian who, in a seminar
held on this very paper, termed this
document as a ‘*‘document of subver-
sion.” Ang when I heard that com-
ing from ag eminent as Indian ag he
is—I participated for 5 while in that
seminar—I  sought time from that
eminent person...You are enquiring
silently who he is. He is Mr. P. N.
Haksar. If Mr. P. N. Haksar, a
person who had beepn involved in the
governance of this country for al-
most a decade, found it fit to call
this document a “document of sub-
version”, I thought I should impose
on his goodwill and time to attempt to
learn why he felt it to be so. I
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his words and {ry and understand
why he found it necessary to say so.
I do not want to repeat what he said.
I shal] therefore go on to what 1 feel
are the main issues which we see as
confronting us today when we consi-
der a question ag important as edu-
cation. And I am struck by the tho-
ught of my own limitations when at-
tempting to put across something in
the form of main issues. I am not,
Madam Deputy Chairman, an educa-
tionist. I am also not a formally
educated man. I certainly do try
and learn and therefore whatever I
have to say must be taken by the
hon. Minister as the impressions of
an ordinary Indian.

A number of speakers have earlier
spoken of the same thing, have par-
ticularised it, have highlighted and
pinpointed it. The primary issue in
our education is about equity versus
elitism. You can put it in many
ways but I have not the time to ela-
borate on the whole theme of equity
versions elitism. I would just say

two or .three senlences. Please
reflect on the thoughl ihat vyhen
using this almost near national

cliche now, that the country is to
move into the 21st century, that we
must plan for the 21st century, if
Newton’s laws are to coninue to pre-
vail and the earth is to continue to
go round the sun, then, willy-nilly,
without or with our efforts the 21st
century will arrive, and when that
21st century arrives—I would leave it
for reflection of the honourable Min-
ister—in that 21st century half the
world’s illiterates will be from India.
It is a staggering statistic that in that
21st century, which you are talking
of as a national cliche half the wor)d’s
illiterates will be from India, and it is
a thought which should be uppermost
in our minds svhen reflecling on a new
education policy or even an approach
to education. It is a part of .all this
equity versus elitism,
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A number of speakers have spokem
of the drop out rate being 77 per
cent, 23 per cent only reaching class
eight. But an aspect of it is that the
drop-out rate 1g that high in primary
where the poor are getling educated.
It is much lower in the higher secon-
dary or secondary and as you keep
on going up the cducation ladder, this
creates within itself a situation that
the poor continue to have greater and
greater illiteracy and the rich have a
declining curve of that. Higher educa-
tion gets monopolized by the rich and

the poor get deprived even of primary
education,

The third poini is that our educa-
tion ig both elitist ang poor in quality,
Now this is a strange phenomenon

.which we face in our country that

education is both elitist and is also
poor in quality. I haven't the time to
elaborate that, but I would like to
leave yet another thought with the
honourable Minister that that brings
about in its wake negative associa-
tions, and because of those negative
associations, you have cries, you have
demands, that wherever there is qua-
lity in education in India, that must be
levelled down. Therefore, please re-
flect that when there is a cry for qua-
lity education in the country to be
levelled down, i{ is on account of the
fact that our education is both elitist
and poor in quality.

The next major issue is about social
relevance and individual interest. Now
I really don't have time to elaborate
about social relevance and individual
interest. Madam, will you please glve
me two or three minutes?

THE DEPUTY CHAIRMAN: You
still have two minutes.

SHRI P. V. NARASIMHA RAO:
Why dont you write to me? T am so
keenly interested in having your
views for my benefit that you comd
kindly write to me. It is true that we
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bave the constraint of time. Even if
two minuteg are given additionally,
ihat is not going to really help you
or help me. So, I welcome your com-
ments, your views if you send them
to me mn writing.

SHRI JASWANT SINGH: I wisl do
that. I will send them to you, Mr
Minister. But here I will quickly run
ihrough the points. I now go on to
social relevance and individual irter-
est. ... (Interruptions).... Can I walt

until the honourable Minister of State
has finished his monitoring duties?

THE DEPUTY CHAIRMAN: You go

on.
s

SHRI JASWANT SINGH: The third
major issue, I fcel, is the questiqn of
autonomy versus control and I put it
to the honourable Minister, Madam
Deputy Chairman, that the inter-con-
nection between the educational, the
political and the administrative is 0
close that you cannot have a political
system which, while voicing the urge
for decentralization is, in fact, the
most centralized system any supposed-
ly democratic set-up in the world
could possibly have. This is not
occasion to indulge in party polemies,
but the reality of the politcal situation
obtaining in the country is as well
known to you as it is to me. This poli-
tical centralisation is so severe that
you cannot at the same time continue
to have that political centralisation
and then simultaneously talk of de-
centralisaion, whether it is in economie
terms or in educational terms or in
social terms. This is a theme needing
greater elaboration. They talk of auto-
nomy of universities or the University
Grants Commission, of the role of
Vice-Chancellors and Governors.
When Governors are appointed, those
who are to be put on politcal pastur-
age as a part of quanges, as continu-
ing political patronage, 1t is an ex-
tension of centralisation. If the very
nueclear sore of your ihinking is esm-

an
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tralised, you cannot decentralise edu-

cation.

Miadam, the document recognises
all that the cvitics of the Government
and the education policy have been
saying for the past 38 years. I do
wish to mentirn very briefly, if some-
what inexactly, about lhe Xotharl
Commission which went through its
labours between 1964 and 1966 and
then produced a report in 1968. In
that report Mr. Kothari had said, “The
repcrt of the Commission is not a
substitute for aciton. A report which
is shelved or does not lead to action
is worse than no report because it
leads to frustration of arousing hopes
that remain unfulfilled.” The whole
story of our educational quest in in-
dependent India is all that.

Just a brief word about value sys-
tems, very briefly, Madam. The word
“education” is Latin derivate. It is
derived from the Latin word “educo”
meaning “I lead out.” Pleased reflect
on the schism that we create within
our owh thinking when we use the
word “education”, g Latin derivate of
“educo” and our guru-shishya param
para. . ;
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We use the word “education.” Our
sanskar, our swhbhv, is based on our
guru-shishya parampara, Unless we
dissolve that siructure that was cast
on our society by Macauly or whoso-
ever, we are not going to make any
substantial difference.

I have a very serious objection to
some very curious phraseology used
in this document. Talking about valu®
system, a phrase is used, *operational-
ly-viable value system.” I am really
intrigued about what an ‘operational-
viable value system’ is. Just behind
the chair on which you sit, Madam,
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there is an Ashok Chakra on which is
written, “Satyameva jayate.” We all
know the historically proven fact that
satya has never triumphed. Historical-
ly it has been established that truth
has never triumphed. Occidentals
modified it, and they say, “Honesty is
the best policy.” ‘Truth has become
‘honesty.’ ‘Jayate has become policy.
Therefore, it is a part of what I am
saying about the structure.

SHRI P. V. NARASIMHA RAO: Is
jt not operationally viable?

SHRI JASWANT SINGH: This is
operationally viable, It is a quest for
somebody whom you are leading out,
as a quest for education, as a value
system. Otherwise, it may be nothing

-else but satya-meva jayate. Therefore,

when you talk of an operationally-
viable value system in an approach
paper to education, I am really thrown
into a very great confusion.

THE DEPUTY CHAIRMAN: You

conclude now.

SHRI JASWANT SINGH: I am con-
cluding. Just one or two very briet
proposals.

THE DEPUTY CHAIRMAN: Four
minutes more?

SHR JASWANT SINGH: No. Just
two minutes or possibly even a 1ni-
nute,

Please get a firm commitment in
terms of allocation of funds because,
T think, to say that because we do not
have resources, we do not have edu-
cation, is a perversity. That is what
per;haps motivated Mr. Haksar to say
what he says in such anguished words.
Now, there were Rs. 1500 crores allo-
cation or whatever allocation is, but
your Ministry is also loaded with 103
or 105 Departments. There you might
have a large sounding sum of money,
but it is spread over very thinly.
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SHRI P. V. NARASIMHA RAO: Not
at all large sounding. Even the sound-

ing is not large. H

SHRI JASWANT SINGH: Anyway,
then consider a national educational
authority or some such organisation or
some think-tank on education. Please
avoid technological enslavement.
Please be aware of the new imperia-
lism of blind modernisation. I do
not have time. Madam, you have pbeen
most considerate to give me more
time than I should have had.

I am grateful to the hon. Minister

for having asked me to put 11y
thoughts in writing and send 1t fo
him. Thank you.

I am

THE DEPUTY CHAIRMAN:
going to be very unpopular because I
gave you a little more time.

SHRI ANAND SHARMA (Himachal
Pradesh): Madam Deputy Chairman,
I rise to participate in what everyhody
most important debate
n. This subject not only
ation but

agrees is the
of this sessio
relates to the younger gener
the future generation of the country
also. It is unfortunate that when we
are discussing this subject in detail
and are planning for the 21st century,
we have hardly any sufficient time to
put forth our views. T wish more time
had heen allotted for this subject in
order to discuss the failures in the past
four decades; and how we have failed
miserably in providing the necessaty
infrastructure of education fo our peo-
ple. However, I congratulate the
Prime Minister and the Minister of
Human Resources Development for
the bold initiative and the rithless
dissection of the past failures and
setting the correct objectives and
goals before all of us.

Now, we all agree that education is
good for our economic development.
In the past we have failed to synchro-
nise educational planning and econo-
mic planning and the result i5 before
us. Education is also good for social

.
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transformation and an instrument of
character development. It also provid-
es us with scientific, managerial, tech-
nical and leadership skills.

If we look at the achievements
since independence, in spite of the in-
crease in the number of schools, the
number of illiterates is increasing.
By 2000 A.D. we will have 500 million

iltiterate people as against 437 million in
1981.

Madam, our leaders had a vision of
India; and that was the vision of the
great nation which has developed and
is self-reliant. Today, we are trying
to recapture that vision which is clear
from the statements of the Prime Mi-
nister and the Government.

I need not go into the aims of 1968
policy of the education. But if it was
meant to be more closer to the life
and to provide expanded educational
oprortunities, we have failed , achie-
ve that. Why we have failed? We have
failed because there was a big gap
between the developmental planning
and the economic planning.

If we look at the college of educa-
cation which we have irrespective of
the fact whether we have the neces-
sary facilities or not, it is sub-siand-
ard. And not only that, the teachers,
too are not equipped for the present-
day requirements. When we are plan-
ning for the future we also have to
ensure that the teachers, too, are
given the necessary training and that
educational research is also updated.
We have seen that we are using even
for teaching the obsolete methods,
the obsolete machinery. And we
are preparing ourselves for a high
Ieap in the field of technology, high
technology industries and electronics.
We have to ensurc that the educa-
tional research is not imitative. It
should be innovative. So far w2 have
been imitating from others. Anl ‘hat

Discussion concluded

1s why we always talk that we shoutd
vcte the latest technology and we
st inporl it. If we update educa-
tional research, I think we can in
future meet the situation and meet
the challenges of the coming times

This dacument has laudabie object-
ives, and there is a rcemarkable im-
provement, a clear improvement,
over the 1968 policy document.
It recognises for the first time
wholism, and there is imephasis on
multi-disciplinary courses, integrating
agriculture, home industries and for-
estry. It recognises the need to change
the present annual system of exami-
nation and to enlarge the open school
system and to establish a unifcrm
core curriculum. Now how are these
objectives to be achieved? It is time
that thig problem is tackled in an
urgent manner. Planrilng is important,
but equally important is the imple-
mentation.

We are talking of vocationalisation
of education and non-formal educa-
tion. About vocationalisation, there is
much that we can discuss. In the past
also, we have given, may be to a
limited extent, some technical train-
ing, some vocational training to our
people. Ever since independence we
have been doing that. But what is es-
sential today is that there shouid be
an assessment of the aptitude of the
students. There is a debate—and even
this document is not clear about it—
as to at which level, Higher secondary
school level, middle school level
primary school level, we should
have that assessment of aptitude. 1
personally feel that we should have
that assessment at the middle school
level so that only those who have the
necessary aptitude or the desire, or-
are fit enough, are sent for higher .
education and others are sent for vo-
cational education. But vccational
education too is not an end in itself.
It may not solve the problem of un-
employment which we discussed the
other day during the debate on the
Seventh Five Year Plan, because vo-
cational education, if it is given only
in one discipline, may not suffice. Vo-



253  Motion on Challenge
of Education—

cational education must ensure gene-
ration of employment and it is direct-
ly linkecd to economic growth. It
should be made in such a manner
that it provides employment both to
the rural youth and to the urban
youth, (Time-bell) Everything is ai-
ready disturbed. We were told that
we have very little time. T would re-
quest you to give me some more time.

THE DEPUTY CHAIRMAN: I sent
a note to that effect.

SHRI ANAND SHARMA: 1 wish
we were told 1n time. Then we would
not have given our names to speak.

THE DEPUTY CHAIRMAN: 1 feel
‘bad about it.

SHRI ANAND SHARMA: Whatever
we want to discuss, we cannot elabo-
rate. That is the main thing.

SHRI RAMCHANDRA BHARAD-
WAJ (Bihar): Madam, I withdraw my
name, You can give my {lime to him.

SHRI ANAND SHARMA: 1 thank
Mr. Bharadwaj for being so kind.

Now, coming back to vocationalisa-
tion, it is also essential that there is
on assessment of manpower require-

©. ment vceation-wise. There are  voca-

tions which may appcar to be the
correct ones for training today But
after a few years they may face a
slump, If there is multi-vocationa?
training, if the ecmpahsis is laid on
giving training in more than one field,
then T think it will be the right thing
to do and to a large extent we will be
in a position to meet the problem of
rural as well as unemployment 1t the
country. I do hope that there will be
increase in the number of ITIs, in the
number of Regional Engineering Col-
leges and in the number of IITs. All
of them have their own role to plax
which we need not define. But the
number of these technical training in-
stiutes is very limited. And unless and
_until we ensure that not only is there
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an increase in their number, there is.

also quality in training, we may, after

having a review. again say that we-

have failed in achieving what we have

tried to achieve,

[The Vice-Chairman (Shri Santosh
Kumar Sahu) in the Chair]

There is also a mention of character
building and moral education. Some
friends have also made a mention of
it. How is this going to be done? Is
the education system in itself sufficient
to achieve that? We are fully aware
of the dangerous consequences or the
effects of the media today—the cinema,
the TV, the magazine, Unless and un-
til there is a viable media policy—be-
cause, it is not disputed that media in
a big way influences the attitudes and
if it continues with miracle solutions,
with phantasy building—1I think this
character building or value building'
will remain an idle dream. .

There is also a mention of model
schools in the districts and g uniform
syllaki. This is a very important mat-
ter today. I congratulate the Minister
and the Government for discussing
this and for taking the initiative. This
document also correctly points out
that it is after 5 long sttruggle that
we could achieve our freedom and our
unity. And, Sir, after the last 38 years
or so, we find today that there is
growth in the communal forces and in
the parochial forces and we also see
that these forces are trying to detach
the younger generation, those who are
in the schools and colleges, from the
realities of this country, from our
heritage, from the history of the free-
dom movement itself. Why are these
strains there today? There are these
strains which we all accept. Tn'-my
opinion, what is being done should
have been done long back. The three-
langauge formula, which has been:
referred to by some of my friends on
the Opposition benches, should be im-
plemented in an honest manner. There
is no reason why we should be hesi-

tant about it. The three-language for--
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mula is an accepted formula and it
has been accepted by cverybody and,
therefore, if it is properly implemen-
ted, it will promote a sense of belong-
ing among the students. We should
also ensurc that thd students have a
sense of belonging to one nal on, What
is required today is a national-inte-
gration cducaticnal system. Mrs.
Indira Gandhi had done a great ser-
vice to this country by bringing Edu-
cation under the Concurrent{ List. I
strongly oppose the demand which
has been made by some that it should
be brought back to the State List. In
fact, what is required today is con-
currence and this concurrence must
be both in letter and spirit. How do

we then invoke that concurrence?
I am not suggesting that we
are going to disturb the education-

al pattern which is there in the States
in any manner. I am not at all sug-
gesting that. But, to invoke concurren-
ce, we must expand the Central School
System in the country. Not only in
every district, but also wherever the
parents want it. this system should be
expanded. We should ensure that all
the parents who wang to send their
children to schools should have the
facility of the Central School System
and the Government should be in a
position to provide more Central
Schools. I say this because so far good
education has been confined only to
two sections, the elite or the affluent
seclion of the society and the emp-
loyces of the Central Government.
But education must be made avail-
able to the children of the cominon
man also.

Again, Sir, in these Central Schools,
we must have a uniform syllabus., T
am not saying that it cannot be uni-
form. Today., there was g talk about
this and a question was raised as to
the language in which the syllabus
could b® uniform. The syllabus can
be in more than one language. But
the syllabus should be uniform. I dis-
agree with those who say that we
cannot have a uniform syllabus in the
countiry because, in one State, we
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may have Tulsidas and in  another,
there may be Rabindranath  Tagore.
Why can’t young men in every Stiate
study Rabindranath Tagore? VWhy
cannot we discuss the works of the
scholars in the country irrespective of
the reg'ons they come from? Once we
have this sort of a uniform syllabus,

then it is essential for us to
mahe  national  history a compul-
sory  subject in  the schools. the
national history which  should be

wriiten by a  national panels by an
apprved panel, of historians so that
there iz no distortion in any part and
the students people of the younger
generation, are completely aware of
the history of the country.  Then,
the textbookg are also equally impor-
tant. We must have a national agency
with the Central Schools to provide
textbooks, The NCERT is there
whirh is ogne such agency. But we
¢an have mare such agencies. But
we must ensure that once we go in
for a uniform syllabus, then we have
the same textbooks throughout the
country for the students, Once we
are atle to do that, then the students
will have a sense of belonging, be-
longing to one nation, and the strains
which we see tloday, the visible
strains on national unity, will dis-
appear and we may be able to ensure
that those straing disappear. But the
Central Schools alone will not suffice,
What T am suggesting for the consi-
deration of tMe honourable Minister
iy establishing Central Collegeg also,
and the Central Schools must be
linked to these Central Colleges. And
we must try to have one central
college in every district of the coun-
try which, in quality of education,
standard of education should be
equivalent to the best in the country,
and these central colleges must be
affiliated to Central Universities. And
we should have at least one Central
University in every State.

Sir, I am certainly not for centra-
lisation of &ducation. My case is for
concurrence. That hag been accepted
after the 44th amendment,
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SHRI M. KADHARSHA (Tamil
Nadu): What ig the difference bet-
ween the two?

SHRI ANAND SHARMA: Well, I
think we all undersiang the giffer-
ence. Let it be left to the children
or the parents to send to whichever
school they want,

SHRI M. KADHARSHA: It
create confusion.

will

SHR]1 ANAND SHARMA: I am not
creating confusion. I am ftrying to
solve the confusion. I am trying to
help you to get over the confusion.
(Time Bell rings)

Because of the constraints of time,
I do not have much to add. My last
submission is that for the universa-
lisation of education which we say
we are going to achieve by 1980,
equally important is the adult edu-
cation. There are three suggestions
which I have to make,

One is to make use of the modern
informative technology, the TV, the
video tapes, so that we need not go
in for a heavy expenditure. The
expenditure will be limited, and these
schools or thig technology shoulq be
addressed to selected audiences. We
must assure that those who are al-
ready emp10yed, whether at farm or
in factory, are also given the trajn-
ing, the latest training, to meet he
requirements of the present day, For
this, model centres of learning, vopu-
lar centres of learning, can be get up
also for the village people, the far-
mers, so that you can teach them the
latest technology in farming; and
also the content of education, ele-
mentary education, must be improv-
ed so that the farmer in the village
is not apprehensive that he may lose
his son, or he may lose his chap, thas
he will be lost to farming if he is
sent to school. It may help in mini-
mising or reducing the number of
drop-outs or encourage the parents to
send their children to echools, more
particulerly in the rural areas. Sir.
I think, for the development o this
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country it is gbsolutely essential that
the man behind the wheel is also
given training about the latest tech-
nology, because those who are em-
ployed for the last 20 yearg alse
require refregher courses. And that
is why education must be something
which is life-long. It should not be
confined to a limited phase, and the
Government can {ake necessary steps

to engure that...

THE VICE-CHAIRMAN  (SHRI

SANTOSH KUMAR SAHRU): Pleass
conclude.
SHRI ANAND SHARMA. I am

concluding. Though education is re-
ceiving 3 per cent of our GNP, or
the total spending on education is
the second highest -after defence, ¥
feel it ig ‘nadequate, If you have to
ensure better future for the counfry,
the financial constrainty must not be
allowed to hamper the growth of
education, - And I request the Minis-
ter to ensure that for the new edu-
cational policy, for ils jmplementa-
tion, large amounts of funds are made
avallable.

Sir, 40 conclude. this education
policy, once it ig implemanted, could
prove to be a blueprint of an India
of the vigion of Jawaharlal Nehru,
an India which is fully developed
and self-reliant, which is the endea-
vour ct the present Government and
our young Prime Minister. If we have
the correct implementation of this new

education policy in the coming
4P M

years with increased emphasis on

vocationalisation India will find

its rightful place in the world and we
will be able to march into the 21st
century as a self-reliant and develope
ed nation. Thank you, Sir.

SHRI S W. DHABE: Mr. Vice-
Chairman, Sir, it is unfortunate that
this policy perspective op education
does not include anything on physical
education and sports or any training
programme for workers or what is
calleq ‘the workers’ education’. TPer-
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haps, since the Sports Departmenl
wus different from the Education Mi-
nistry, only a passing reference has
been made tp i in the whele docu-
ment at page 67 top. It says. “Empha-
sis hag to be laid on socio-economic
well-being, competence and creativity
of the individual which encompasses
physical, intelleicual and aesthetic
development of personality”. Only at
one place, there is one waord ‘physical
excellence’. At page 112, paragraph
4128, about the teachers’ training
programme, they have said: “In addi-
tion, besides imparting a strong and
relcvantg value system, adequale em-
phasis will have to be placed in the
curricula on social awareness, nation-
al imperatives, physical culture and
sporte and richness of India’s heritage
of culture.” 1 f¢ the training program-
me and curricula that they are discus-
sing. They have forgotten the words
“physical education” in the entire do-
cument on education perspective.

It is well known that during Emer-
gency thig education was brought on
the Concurrent List. My friend who
spoke earlier was in favour of it It
is not 1n the Union List. If it had been
in the Union List, the matter would
have been different and the Central
Government would have had the en-
tire responsibility. Today, you want
all the programmes to be executed
through the State Governments. It is
impossible in this country to have
Higher Secondary Schools or Primary
Schools run by the Central Govern-
ment. When the Constitution was
framed. education was the responsibi-
lity of the States. Even now, the edu-
cation programmes are the responsibi-
lity of the States. But it is very clear
from the document that the represen-
fatives of the State Governments have
not been consulted before finalising
this document. T do not know who has
framed the document. I has ‘been
done without any consultation with
the States who are expected to imple-
ment it. ’
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I will cmphasise only aboutl physical
education and sporls and on workers'
education, Sports is a State subject.
While education is in the Concurrent
List, all the sport programmes ave to
be implemented through the State Go-
vernmenis. Therefore, 1t is very essen-
ti1al that there must be proper inte-
gration of education and sports po-
licy. It is said that physical education
is an imporiant part of education. The
chapler on physical cducation and
sports of the International Conferen-
ce held at Paris in 1978 proclaimed
that every human being has a frinda-
mental right of access to physical
education and sportg which are very
esgential for full development of his

personality. I do not Kknow
how the Minister think:: it
possible to develop human resncre-

es without thinking of physical educa-
tion and sports, The Governmeny of
India, in its Resolution on National
Sports policy has accepted in principle
in August, 1984, and I quote, that
“Importance of participation in sporis
and physical education ectivities for
good health a high degree of physical
fitness, increase in individual producti-
vity and also its value as a means of
beneficial recreation, promoting social
harmony and discipline is well esta-
blished. The need of every citizen,
irrespeclive of age and sex, to parti-
cipate in and enjoy games, sports and

recreational activities is, therefore,
hereby recognised, and that saports
and physical education shoulg be

made an integral part{ of the curricu-
Ium as a regular subject in schools
and other similar educational institu-
tions’ I woud like to know from the
hon, Minister whether this Govern-
ment Resolution of 1984 is given a
go-by in the policy on education which
is given here today. Tt is stated speeci-
fieally that this will be the endeavour
that physical education and sports will
be made an integral part of education.
Unfortunately ,in our country there is
not much of appreciation for sporte.
Today T mentioned - in the morning
about the unique performance of Sunil
Gavaskar. Tn any other country he
would have been immediately confer-
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red with a Knighthood. Today, we are
thinking only of programmes, What
are the subjects discussed? They are:
elementary education, adult education,
secondary cducation and vocational
education as if this is the only means
specially for developmeni of human
resources, Therefore, Sir, when you
are constituting a new Department,
Yyou are not serious about the develop-
ment of human resources. It would
have been better if Education and
Sports Ministry were separately func-
tioning as it was before.

Sir, physical education, as it stands
today, is not given any importance
either in the schools or the colleges.
There is no physical education census.
Government could not give any reply
when I asked as to how many schools
have playgrounds and how many Uni-
versities have Board of studies in
physical education or sports. There-
fore, if we are thinking of the deve-
lopment of human personality, it is
very essential that organisation of
physical education in educational in-
stitutions should be given a pride of
place. The physical education teachers
are not given equal status with the
others in the academic institutions.
They are not given any place in the
academic councils of the colleges or
in the academic bodies. The hon. Min-
ister was talking of the national de-
bate. T would like to tell him that
there was a seminar on the 4th Nov-
ember, 1985 at Gwalior under the aus-
" pices of the All-India Physical Educa-
tion and Allied Teachers’ Federation
where experts met and made certain
recommendations. They said that the
main thing which is needed is physical
education which can be used as an in-
strument, as a tool to meet the needs
of the society, and that physical edu-
vation is necessary for fitness in the
space age. We are talking of the 21st
century and maintenance of health
and developmeny of working capacity.
And None of the recommendations
made by the National Sports Policy
have been imvlemented even now. It
js no use talking in a big way of edu-
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cation policy and the philosophy of it
National fithess programmes are not
taken up. Even the rural ccnfres are
not cstablished. It has been quoted
here about the minimum requirements
of schools, colleges and universities, as
to how many playgrounds should be
how many colleges showdd have there,
how many playgrounds and what
facilities should be there. It is given
at page 23 para 57 of the draft na-
tional sports policy but nothing has
been done uptill now.

I wani to say about another thing.
That is about the workers education.
Workers’ education scheme is under
the Labour Ministry. Workers' educa-
tion should find a place in the curri-
culum. In America and many other
countries, workers' education is part
of the curriculum and diplomas and
degrees are given, It plays a very
important role for improving produeti-
vity and also in helping the proper
organisation of workers. The workers’
education today is being run on paral-
lel lines and that is why it is affecting
our policy on education. I, therefore,
appeal to the Minister to consider my
amendment and send this, as it is mod
a complete document, to the expert
committec and get a proper report in
the next session of Parliament.

SHRI PAWAN KUMAR BANSAL
(Punjab): Mr. Vice-Chairman, Sir,
education is the most potent tool for
the development of human resources
which, in turn, helps in proper utili-
sation of all other resources. The
Status Paper itself admits in Para-
graph 1.2 and I quote “Only education
can imbue people with the knowledge,
the sense of purpose and the confi-
dence essential for building a dynamic
vibrant and cohesive nation capable of
providing to people with the where
withals for creating better fuller and
more purposeful life.”

Realising that a minimum level of
education is imperative for the deve-
lopment of individual personality, for
inculcating a value system and for

PP,
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making the citizen aware of social res-
ponsibilities, our founding fathers en-
shrined in Article 45 of the Constitu-
tion of India, a goal of providing free
and compulsory education for all
children up to the age of 14 years by
1960.

Today, 26 years after the dead-
line, the population of illiterates has
increased manifold and the official sta-
tistics pointing to the increase in
literacy rate, the increase in
student population and the rapid
growth in the number of schools and
colleges sounds unconvincing, rather
deceptive when we realise that in
absolute numbers the population of
illiterates has kept on increasing, and
that by the year 2000 A.D. India
would have the largest concentration
of illiterate population in the world.

Sir, in gpite of top priority accord-
ed to the elimination of illiteracy to-
day many schools are without build-
ing and only 58.5 per cent of the
primary schools have black hoards,
while many schools go without basic
amenities, such as drinking water,
urinalg lavotories and other facilities.
Out of the total expenditure on edu-
cation, the share on primary education
has been constantly declining. While
the State spends about Rs. 3,600 per
annum on a college student, the am-
ount spent on a primary school stu-
dent is only Rs. 190, This is so
when one out of every four poor
children does not even go to school
at all and 23 per cent of those
{joining the primary schools reach
class VIIT while only six per cent en«
ter college. It is only this 6 per cent
which is catered tn by the major
chunk of this Rs. 6,000 crores. This
is a glaring inequality in education.

Sir, we lament over the alarming
drop out rate in the primary schools.
We are algo conscious that free edu-
cation itself is no incentive to a
poor parent to send his children to
school ag any trifle they bring home
from work or begging is no trifle for
the family gtruggling to plod along
in Yfe. In my opinion, Sir, introdue-
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tion of some form of a scheme pro-
viding for a wage compensatory al-
lowance for school-going children be-
longing to familieg living below, the
poverty line is absolutely essential
to achieve our avowed ohject of uni-
versalisation of elementary education.

There is another important dimen-
sion of thigs <question. The Status
Paper reveals that only 10 per cent
of the total work force is employed
in the organised sector. To get em-
ployment in ihe organised sector even
as a peon, one hag to be essentially
at least a matriculate which proves
the stark reality that one who has
not benefited from the Government
assistance during childhood cannot
earn a good livelihood in adult life.
The inequity in society is thus per-
petuated under the present system to
the detriment of the poor, particular-
ly the rural poor.

Education must not he sold  but
imparted free and every Government
is charged with the primary duty to
provide good education to its youth.
However, looking to the limited re-
sources, which too are utilised pre-
dominantly for the benefit of the ur-
ban middle and upper middle classes
as well as the employers in the cor-
porate sector, 1 am of the opinion
that the Government must work out
some formula to realise from  the
corporate sector a reimburgement for
the amount spent by the State on the
education of the employees.

Today we talk of delinking degrees
from the jobs. When we have a
glut of educated unemployed or edu-
caled unemployables in the country,
such talk would only be an esoteric
exercise. If +the employer in the
corporate sector is be asked to mpay
for the education of his employees, he
would insist not on degree bul would
himself judge the competence of the
mrogpective employees. May be, a
dynamic youngman who has passed
only matriculation examinatien is
able to do as good as a Ph. D in sell-
ing hig consumer goods. This would
obviously delink degrees from jobs in
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and fleld of human endeavour would
set a trend for others. This would
also inject quality in education and
restore dignity to knowledge and
learning. Also, the teachers would
become accountable to the students
and the parents rather than to the
indifferent faceles bureaucracy.

Talking of teachers, we all want
them to be living examples of every
conceivable wvirtue on the earth but
we fail to appreciate that quality of
teaching can be improved only if
genuinely talented persons are  at-
tracted to the profession and  for
which the career has got to be made
monetarily attractive in today’s world
of spiralling prices and high inflation.
It is definitely an unpleasant sight
to see teacherg having to resort to
strikeg to air their grievances and
demand better pay, housing and better
career prospects or to resist the
compulsion fo sign receipts for am-
ounts larger than what they are ac-
tually paid.

- 8ir, in the
“resourceg being available for an im-
portant subject as education. any call
to the voluntary agencieg for fur-
therance of educational goals, should
not be looked upon with suspicion as
has been done in certain quarters. 1t
shoulg only be ensured that such
agencieg do not turn their activity
into  one for personal gain or turn
the temples of learning into teaching
shops for personal aggrandisement
and the bureaucracy actg not as a
dampening agent but as catalyst in
their funclioning.

Because of constraints of time I
would conclude by making certain
bare statementg which I would urge
the hon. Minister to take note of.
I must compliment the Government
for laying emphasis as it has done
on the non-formal education by
starting Indira Gandhi National Open
University and promoting non-formal
and distance edueation in wvarious
manners. Secondly, we have got to
do something about the present-day
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examination system which breeds a.
environment where adequace attention
is not paid to teaching ér to indepen-
dent study, but cramming of facts.
Then, the syllabug should also make
provision for a flexible combinaton of
courses.

About the inculcation of moral
values and making education gocially
relevant, enocugh hag been said and
I would only say that it should be
ensured that the education given to
our students in our country should
create an ethos which makes them
aware of our cultural heritage; in
fact, synthesises the presot-day ad-
vancement with our culture and
help us to stick to our moorings,

Finally, Sir, when I talk of the
ethos which has to be generated or
inculcated in the minds of the stu-
dents, I feel that in our country, not
equating advancement with wester-
nisation, we have to see that all the
progress that we make in the field
of education, all the research that we
undertake, ultimately go for the
betterment of our society. The X.
ray laser beams can bring about a
revolution in the medical field. But
we know that America is utilising
this for its Star Wars programme.
This we have to resist.

It is for the first time that the
Ministry of Human Resource Deve-
lopment has been created in our co-
untry and & greater thrust has been
given to this human endeavour, After
a period of five years, when we see
the result of the present policy which
the Government Iis going to formu-
late and follow, 1 am sure. India
would not only be ranking number
one among the developing countries,
but would compete with the most
advanced countrieg of the world.

Before concluding I would mentjon
only one more point. In the pre-
sent ten plus two plus three system,
at the plug two stage. provision should
be made for vocational alternatives
and steps should be taken for streng-
thening the teacher-training pro-
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grammes. Wherever we have a se-
condary school, it should be made a
nueleus for inter-action between that
secondary school and the middle and
the primary schools, falling in that
area. Thank you very much,

THE VICE-CHAIRMAN (SHRI
SANTOSH KUMAR SAHU): Mr.
Gopalasamy Absent Mr. Mitra,

SHRI SANKAR PRASAD MITRA
(West Bengal): Mr. Vice-Chairman,
Sir, I have been attentively listening
to the speeches delivered by hon.
Members who preceded me. I be-
lieve, on seven points, a consensus
can be reached. One, our educa-
tional policy must embrace the whole
of India, that is, 20 per cent of its
urban and 80 per cent of ifs rural
areas. Two every Indian hag a
birth-right to a minimum common
education. Three, accident by birth
in a particular community op society
cannot determine access to education.
Four, economic needs are compulsives
of life and the educational policy
must respond to these needs. Five,
the urge for education is not the
same in every individual. Six.
university education must be reserv-
ed for those who aspire to be
path finderg in their respective dis-
ciplines. And seven, it would be a
tragedy if university degrees be-
came cheap or easily available as it
would adversely affect every level of
education starting from higher edu-
cation to the lowest level.

A point has been raised about de-
mocratisation of education by one
of the hon. Memben; in this House.
Democratisation of education iy an
attractive term by ifself. We are all
believers in democracy and wé would
not deny democracy to any place or
imstitution, but 1 am afraid that, if
demoeratisation means that vice-
chancellors_ pro vice-chancellors, re-
gistravs, professors, leachers and
even non-teaching staff are to be ap-
pointed on political considerations
only without any regard for acade-
mic qualifications or for merit, it

Discussion counc uded

would be a great tragedy for
education ag such. If ctudents co-
uncils everywhere in every uni-
versity, are going to be batilefields of
political parties outside, 1t wouid be
a tragedy for educalion as a whole.
Keeping this particular aspect in
view which is vitiating our educa-
tional system throughout the country,
1 believe eonsiderable rethinking is
necessary on the jssue of democrati-
sation of education. And from that
point of view I believe it is a bles-
sing that education is in the Con-
current List and not jn the State List.

The last point I wish to mention is
that you started the International
Youth Year in our country on the
birthday of Vivekananda. You have
declared Vivekananda's birthday as
the Indian Youth Day. Vivekananda
throughout his life had insisted on
man-making as well as- character
building education. He said ~man-
making education only may create
personalities but would not create
the complete man. Therefore, charae-
ter building is as much impertant as
man-making or ag quality of educa-
tion. Tt ig often said that in a secu-
lar country like ours what is the good
of talking about wmora) or spiritual
values, moral or spiritual  values
would be irrelevant in the context
of secularism. This is indeed =&
sirange argument. I have had the
good fortune of studying the educa-
tional systems of countries which do
not bhelieve at all in God or in reli-
gion, but in their systems—time will
not permit me to repeat the code in
thig debate—a minimum of moral
code is insisted upon and that mini-
mum moral code is taught in the pri-
mary slage in the secondary stage
and in the higher stage. In every
stage of educalion, they insist on this
moral code 10 be obeyed and obsetv-
ed by the student community ir they
want to remain within the stream of
education. Therefore it these coun-
tries without any faith in God or in
religion can insist on a moral code,
1 do not see whai prevents us from
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talking about moral or spiriitual val-
wes. I do hope all these aspegts
would be borne in mind in formula-
ting our final policy on educatior,

Thank you.
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SHRI VALAMPURI JOHN (Tamil
Nadu): Mr, VicedChairman, Sir, a
cursory look or a casual reading of
this document “Challenge of Edu-
cation-—A Policy Perspective” would
impe]l anyone to declare at the very
outset that this is one of the finest
flowers in our educational history.
But after this declaration, a kind o!f
enthusiastiz unction, if someone deep-
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ly gets involved in reading the pages
of this document once or iwice the
same person will be compelled to say
that this document jg a conglomera-
tion of all sorts of elements. Strange
ideas have been assorted fogether.
Many men have breathed in. But
the hon. Minister, the great scholar
that he is, may take shelter and say
that thig is only a goul-search, that it
is only a public confession and so it
is natural and it is an innate ten-
dency of this document that so many
people should have put their heads
together. But I would like to tell
him that we cannot gay that it is a
public confession because we are not
entitled to say so, because this is only
a bureaucratic muddle; it is a burea-
cratic failure. The people have no
involvement in the enunciation of
this policy document. And people
have no say in the implementation of
this programme. So this can never
be a public confession. This is only
a bpurcaucratic muddle, I would Iike
{o say emphatically. This document
goes to prove that our bureaucracy
hag failed, misarably failed.

This policy perspective defines
education as a certain dynamism and
vibrance in chapter 1, para 2. It says
in para 449 that education prepares
an “agile group of people”. I would
like to say that the 1968 draft created
a kind of clash, a perennial, perpe-
tual clash between the individual
perfection and social needs. So trom
this kind of a clash, T do admit and
assertively say, this document of
1985 is a long way off. It is definite-
ly an improvement because so many
men have breathed in and it seems
toc be a blossoming flower of great
educational philosophers. This docu-
ment says that education is not stuf-
fing the minds with information. 1
do admit that it seeks to prepare an
agile group of people. It is not me-
mory. It is not mere attendance 1In
school it is cultivation or knowledge
and skills. To learn to learn is edu-
cation. ‘That is what this document
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says., We accept it.
for the ﬁrSt tim(}, I Wou]d say very
emphatically, that education ha. =z
highly presonaliseq character. It
takes a very close practical look at
the campug life. It admits that there
ig a lot of planning at the higher level
ut very little happens at the receiv-
ing end. That i in para 4.24, Though
the reference to this is not new the
ways wherein the very energy is dis-
sipated are enumerated, for the first
time, s0 emphaticllay in this docu-
ment.  Unnecessarily  hiierarchical
syslems and vested interests in edu-
cational activities have been enume-
rated as reasons, A pervading sénse
of self-criticism we find in 3.8 and
34. Tt uses a most modern tool of
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It recognises,

study and action perception, name-
ly. on ele for imbalance  and
sees the void between  the  achie-

vements and the urgent \peeds. Pres-
tige or political expediency, T am hap-
py, have not stood in the way. This
divine discontent is ihe very cornex-
stone of this great document. It in
sists so much on Public accountabili-
ty. With a large Population of illiter-
ates, a hierarchical order that we
have, a hierarchical systern and non.
social commitments, our institutions
enjoy a great insularity. It is found
in 4,94,

The Vice-Chairman. Shri M, P.
Kaushik in the chair.

What I would like to say is not the
fall in standards of educational in-
stitutions also but giving credence
and salutation to the document and
the authors ot this document, I would
like to draw the attention of the hon-
ourable Minister that this document
thinks that our people are suspicious
of science. In 4.51 it says that our
people are suspicioug of science. I
take strong objection to this, because
it ig the elitist approach of he people
who have thought of this document.
When we see the development we
have made in agricullural field in
India today-your judgement may not
be that our people gre suspicious of
science-I wili quota a foreigner, Bra~
dlaugh a Nobal laureate, a great agro«
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neomist, who said: A small Michigan
dwarf variety of wheat from the
West when it was rejected by tne
Philippines, ~when it wag totally
rejected by the United States, at  the
very experimental stage, it is the
Indian farmer who has accepted it,
He says, “If at all there is any farmer
in the world for whom my salutation
would go, it is the Indian farmer.®
When a small Michigan dwarf varie-
ty, when it has been rejected at the
experimental stage by the United
States. by Philippines and their fai-
mers, it is the Indian farmer who has
accepted it. I say this because our
farmers are not suspicious of science
as this foreigner says. I, therefare,
take strong objection because this is
the elitist approach, this is the elitist
view. Tt is a view that is truneated
from the Mainstream of life. It is g
view that has nothing to do with
common populace in our country,
because they do not have the feel,
they do not have the pulse, of our
people. A Nobel laureate and a greal

omist  like Pradlugh  writes
emphaticallly and asserts again and
again, “It at all fhere is any agricul-
turist in this world, 1 will salute only
the Indian farmer because he has
accepted the variety, he ig preparcd
for the experiment.” VYou come to
the the political parlance, the politi-
cal decisions of the people. A great
British joufnalist who conducted
survey of the electorate throughout
the world for the last quarter of a
century, whites, “I2 at all there is
any voter who deserves our congra-
fulations, our pgreat evienge, it s
the Indian voter.” We may have gz
differencc of opinion, because it is
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stil the elitists in this country
who  brand themselves stigma-
tine  themy  selves as the greut

educationists and ennovalors in this
country who are Jooking down upon
our people through the British eyes,
through the chinks op their colour, A
British journalist, who has conducted
a world-wide expu.iment or survey
of the electorate for the last over a
quarter of a country, writes. “Op the
other hand in 1967 when the people
wanted to reprimand the party they
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sent it to power, but they threw their
respective leaders out of their consti-
el st they were bundled out.” So
this is the conclusion he arrived
at having conducteq surveys for a
quarter of a cenlury. He assartively
says that the Indian voter has got
that kind of o diseriminating sensibi-
lity, he can discriminate an individual
from an institution, he knows what
is a party and who js an individual.
Su other people, people from the
other world, from the Western count-
ries, from the eastern horizon, they
have so much of appreciation for the
Indian people and they know so much
of the Indian people. When such is the
position of our people in the eyeg of
the world outside, here you say our
people are suspicoius of gcience. I
take strong objection to  this. Our
people are prepared for experiments.
They have 5 great value for life. In
our country there was a time when
because of the steep  superstitions
people were believing in for centuries
together that they had children only
by chance. Now, from children by
chance to children by choice, it is a
long way indeed. Our people are
prepared for experiments, OQur people
are scientific. They may not have
ihe scientific skills. They may not
have the scientific knowledge. But
their approach jg scientific, Basically
they have a mental attiribute which
is gcientific.  Qur people are sclen-
tificc. I would like to say that un-
less and until basically you accept
that our people are scientific that they
have scientific bent of mind, that
they have a mental attribute which is
scientific that they have a great sense
cf perception that they can inquire,
they can find out, we can not accopl
that this docwment will help our
people in any way because it is the
eliti§t approach to say our peop'e are
suspicious of science.

Altogether we should re-
move this sort of a think-

5.00 .M.
ing this sort of a national
shame, which I find in this par-
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ticular document. This document
looks down upon the ability of our
people. 'The sense of self-criticism
makes the policy makers hold such
wrog premises. What is wrong here?
1t ig the wrong understanding of
science learning. Il aot  informa-
tion from science and it is
not the inculeation or introduction
of 3 settled body of knowledge.
But it ig the inculcation of a  spirit
of inquiry and it is the higher learn-
ing ability, scientific outlook, analy-
sis, synthesis, evaluation etc. and in
al] these thineg our penvle are detni-
tely scientific.

Then, Sir, sy much has been said
about the model gchools. And, Sir, the
honourable Minister has taken much
pains, in the Lok Sabha, to say that
these model schools will not be is-
lunds of excellence. But, ag a person
having great reverence and regard
for him, I would like to sap one thing.
Recently he has said— I find it
from the Press—that two schools
have  been started in Maha.
rashira and Haryana and when
these model schools conducted
the admission tests or the entrance
examinations, sixty per cent or fifty
per cent of the studenis have been
drawn from the Scheduled Castes and
the Scheduled Tribes and they are
from the rurral areas.

I am not an elderly person to
caution him on this. But, certainly,
as g Member of thig House, I have to
telt you that you are being misled.
I am sorry to say tMis. Yet I have
to say this. When you say that there
are model schools which take sixty
per cent of the students from the
Scheduled Castes and the Scheduled
Tribes and from the rural areas, will
the people helieve you? They will not
believe you because their standards,
are totally different. What you say
may be true, but they will not
believe.

SHR] P. V. NARASIMHA RAO: I
want you to believe because I will
take you 1o these schools. But these
schools have not yet started,
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SHRI VALAMPURI JOHN: It may
be an exception.

SHRI P.V. NARASIMHA RAO:
Only the admissions have been made
and there is no quesfion of saying
that Haryana or Amracti is an ex-
ception. This is perhaps 3, reflaction
on the children of India. What T said
was that such is the abundance of
talent in the rural are as, which is
just going untapped, wuncared for,
unprovided for. That is what I said.

SHRI VALAMPURI JOHN: Thank
you, Sir. This is what I am also say-
ing. What I would like 4o say is that
these model schools may  become
schooly of excellence. But what ulti-
mately happens is, as the Minister says
that all the talent from the
rural areas cannot be tapped
ad canot be tagged on to the
mainstream.  Whay happens is
that we have a model school.
Where? In India. When? At the
lime when there is g Constitutional
pledge, a Constitutional promise, 3
Constitutional directive, under article
45, that there should be universal-
cation of elemenary education, which
could not be realised. You think of
model gchools, Where? In India,
where there are students without
schoolg and gchools without students
and teacherg without both! In this
situation, Sir, T would like to ask you
one question. You are thinking of
model gchools in an India when there
is no basic or fundamental facility
for forty per cent of the students.

SHRI P. V. NARASIMHA RAO- I
will explain later. I have understood
your obicction. I know what you
are obiecting to. I have understood
this point from several other Mem-
bers also. So, will you kindly go on
to the next point? I would like to
dwell on this point at length later.

SHRI VALAMPURI JOHN: In forty
per cent of the schools there are no
basic facilities and in sixty per cent
of the schools there are no black-
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boards. So, here the fundamental
and urgent necessity is for universa-
lisation of education. Even in the
matter of literacy rates, countries like
Vietnam, Chile, North Korea, even
China, have higher literacy rates,
Recently, there was a releasc by the
World Bank which gays:

“It is a shocking revelation that
out of the 125 couniries in the
worlg surveyed, only 26 countries

have worse literacy rates than
India.”
Thig is what happens. China is the

most populous country with its teem-
ing mil'ions. Even in China where
the population is the largest, where
the per capita income is low, the lite-
racy rate is higher and these things
do not come in the way of higher
literacy rates. But we do not have
such literacy rates. So, here is a
necessity for universalisation of ele-
mentary education. So. when the
necessity for universalisation of elc-
mentary education has not been ac-
cepted ag a fact, what is the point in
or purpose of having these model
schools? These are the elitist schools,
We are committing the same mistake.
If T am educated in a particular
school, in a particular way, if T deve-
lop my personality in a particular
manner, I will think that whatever
iq sacred to me is sacred to all other.
This is a kind of senseless imposi-
tion on the poor people of India.

Again, Sir, thiz dotument talks of
giving or impurting the sense of
It

dignity of labour to the students.
ig there in para 1.27. How is it pos-
sible? One of the caracters in one
of the very famous novels of Mulk
Raj Anand says “I am unclean be-

cause 1 keeo others clean.” So, there

ig no dignity of labour in our gociety,

and when there is no dignity of
labour in our society, when a
person is not respected  because
of his economic  position, be-
cause of hig particular cultural
miliew, what happens is manual
labour is dismissed with scornful

look. If you ask the students to
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take gome time away and involve
themselves in manual labour, it will

< end jn snobbishness. I may as a stu-
dent do the job of scavenging, but it
doeg not mean scavenger’s job or his
social role or material position would
be enhanced. When there is no pos-
sible evaluation for manual labour in
society, thig kind of idea will result
in snobbishness.

THE VICE-CHAIEMAN (SHRI M.
P. KAUSHIK). Please conclude,

SHRI VALAMPURI JOHN: Again,
the document talkg of values through
education. Thig ig not possible be-
cauge education is a sub-system. We
all forgey that education is a sub-
system and it hag got a limitation of
its own. I would like to draw the
attention of the hon, Minister to the
inter-locked congtraints that T find
in this document. For e¢xample, I
wil] tell you: Autonomy versus ac-
countability; we find boty here.
Autonomy is good but accountakility
also is good. But autonomy and
accountability, if they are stretched
too far, ends, they are self-defeating
and self-destructive. But thig docu-
ment ncever sayg to what extent
autonomy ig necessary, to what ex-
feny accountability is necessary. I
am shocked to find that when it
speakg of gpecialised institutiong of
learning this document is omniously
silent on the 7 autonomoug colleges
in the country which are in existence
for the last eleven years. They
have not spoken anything about them.
Autonomy is good; accountability is
good. But the common ground, meet-
ing ground, a compromising formula
T do not find in this document.

Again, this document speaks about
teachers’ salaries and goodq teaching.
It lamentg by gaying that 70 per cent
of the expenditure on education gocs
as teachers’ salaries. Yes, it ig true.
Another 10 per cent goes for the
administration of the 4galary. But
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even then we have to see to the

teachers’ galaries as well as good

teaching. They lare complementary,
because necessarily if you have to
find a teacher, good payment is also
onc of the ingredients, one of the
fundamental and clementary things.
Thig document speakg of two ex-
tremes. Buy there is no mecting
ground, common ground. (Time bell
rings).

Again, there ig insistence op local
culture and uniformity. 'This docu-
ment, as regards loca] culture laments
by saying that States are not imple-
menting the 3-language formula. At
the same time, it says this. The word
‘uniformity’ is an anathema to me. I
abhor that word. ‘Unity’ is the word.
‘Uniformity’ kills the spirit of com-
posite culture of India. It is gstale
and monotonous. ‘Unity’ ig the word,

THE VICE-CHAIRMAN (SHRI M.
P. KAUSHIK). Please conclude,

SHRI VALAMPURI JOHN: When
you say locial culture, I would like to
say that my hon. friend, Mr. Aruna
Aladi from my party explained why

this two-language formula ip our
State? Not that we are against
Hindi. I‘am prepared to accept Hindi

as an individual, provided I can
have the latest in science and techno-
logy through Hindi. I am prepared
to accept it. But will Hindj deliver
that to me? No. Then why do you
want us to learn Hindi? If you say
that the whole of India can be unified
by a single language called Hindi,
you are thoroughly mistaken,

SHRI KALPNATH RAI. How the
Japanese are...

SHRI VALAMPURI JOHN: Yon
are throughly mistaken, because the
language is not a unifying factor at
all. No man thinks in 3 language; he
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communicates in a language. I will
tell you, for example, that the great
Andhras were fighting for a separate
Telangana, It might have become a
reality. 1 ask you today, I earnestly
ask you, that when they were fight-
ing for separate Telangana they spoke
the same Teiugu. But when econo-
mic reasons took the upper hand,
Telugu could not unite them, They
wanted a separate State. What hap-
pened in Maharashtra? When they
fought for Marathwada, they spoke
the same Marathii The language
will not keep all the people together,
because no man thinks in a language;
he only communicates in a language.
‘Then, how do you advocate it? I do
not say that Hindi ig foreign. It may
be a national language, but it is
foreign to our area, because we
never think Hindi as a language but
we conskler it a semblem of imper-
ialism. And that's why I say that
till the iast drop of blood we will
fight, which has been misrepresented
in this House, that there will he a
civil war, this and that. But I would
like to ask, when you speak of local
culture and uniformity, where is the
meeting ground? The meeting ground
is totally absent.

I would like to say that there are
drawbacks in this ‘Challenge of Edu-
cation’ as a document. 1 would pass
to say that many years may pass,
manvy centuries may g0, because there
are changes; there are bound to bhe
changes. When we compare the life
of an individual with the life of a
nation, the life of the individual js
only like the life of a misquito, be-
cause we have a simmering idea that
we should see changes in our life-
time. It is the birth right and pri-
vilege of every individual, But it
may not be posgible, Pandit Jaw-
aharlal  Nehru rightly said  in the
wake of Chinese aggression: “India
is like a might elephant. It takes
some time to stand up. But when it
stands up.” We believe in this dic-
tum.

SHRI PARVATHANENI UPENDRA
(Andhra Pradesh): Mr. Viece-
Chairman, Sir, 1 have no hesitation
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in saying that this document, “The
Challenge of Education” jg the best
document which I have received from
the Government of India so far.

SHRI P.V. NARASIMHA RAO: It
is a left-handed compliment.

SHRI PARVATHANENI UPEN-
DRA: It is for the first time
that =zuch a critical appraisal has
been made of our educational system
and all the facts have been brought
out in this document. I had the good
fortune of having a preliminary dis-
cussion on this document with the
previous Education Minister ang [
could offer some suggestions, Also,
there is a nation-wide debate today
which ig a very welcome feature.
This should have been done a long
time ago, Now, the Government and
the voluntary agencies have taken
that up and I am gure good sugges-L
tions will come out of this.

After reading this document, my
only comment was that the doctor
know the diagmosis but not the pres-
cription, But the answer I got was:
“We pose the problems and it is for
the nation to suggest solutions for
these problems.” Therefore, keeping
that in view, I am giving s few sug-
gestions. I need not dilate much or pe
rhetoric. All of us know what the
problem is and we need not waste
mich time on introductions. I know
that Mr. Narasimha Rao is an emi-
nent educationst. Ultimately, he got a
Ministry suited +to his temperament
and I am sure he will introduce a
new education policy which is best
suited to this country.

Our experience has been that what-
ever we decide, we don‘t take action
on thatl. I hope it won't meet the same
fate az the 1968 Education Policy.
Even after 17 years. all the sugges-
tions contained in that policy docu-
ment have not been implemented.
Therefore, it is necessary not only
to come to a conclusion on this ime
portant policy, but also to take ap-
propriate steps rightaway for jmple-
meniing them. The document rightly
savg that primary education must be
given the utmost importance because
this iz the foundation for the entire
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eduacational system. But uniortunate-
ly taus is the most neglected item
today. The document says that only
9 per cent of the schoois do not have
putiaings, I do not think Mr. Nara-
simha Rao believeg in that. He has
bezn tne Education Minister and the
Chief Ministe.. He knows the con-
dition. Although a building may be
there technically, most of the
buildings are in such a dilapi-
dated condition that the classes have
to be taken outside. They do not have
even the minimum facilities, Even in
the schools under the Delhi Adminis-
tration, I had the occasion of point-
ing out in this House that 600 schools
are being run in tents in Delhi alone.
That shows the extent of the
problem. Therefore, we should give
priority to have school buijldings
under the NREP or some other sc-
heme that you may have. This should
be given priority.

The second thing is that great care
should be taken in revising the syl-
labus. Our syllabug is the most de-
fective because it teaches the child-
ren, from the infant stage, the qif-
ferences in our community, the re-
ligious differences, caste differences,
etc. Most of the lessons teach hatred
towards other religions, Therefore,
the syllabug should be revised
so as to inculcate a sense of patrio-
tism, national unily, what our cult-
ural heritage js, what the salient
features of our freedom struggle are
etc. These are the thingg which should
be taught and not about Queen
Victoria or the invasiong of Moham-
med Gori and Mohmud Ghazni.
Therefore. it is necessary to revise
the gyllabus right away. The third
point is that the retention rat> in the
primary stage iz mnot satisfactory.
That is why several State Govern-
ments have introduced mid-day
me2ly and some other incentives for
the cbildren to stay on in the schools.
But they are also not implemented
properly. It is necessary to devise a
national wvolicy on this, If not a
messv ¢ bked meal you can given an
alternative to the school children

Discussion conc.uded

which jg most nourishing for the un-
de.ied chuiaren, And another thing
willch we have to do is supplying free
uniform to the school children be-
cause that ig the area where we have
not done anything. And at the prim-
ary school stage, you see most of ths
childiea coming haif-clad and almost
naked in many viillageg and side by
sida you find children of the affluent
gsections going to the convents in a
better dressed manner or even jn the
same school rich children coming in
better dresses. And  this develops a
gort of inferiority complex among the
students from the infant stage. There-
fore, Government should supply
school unifarmg to all the children,
at least at the primary stage. The
next point is that the audio-visuai
aids which you have got have not
been exploited fully, Now, in Andhra
Pradesh, we are starting an experi-
ment of converting all the primary
school Jlegsong into video-tapes, ana
video sets can be used in the schools,
The same video sets can be used for
adult education, and also as TV sets
in the night. That also should be po-
palarized and propagated and all the
schoel legsons can be converted into
video lapes and a single tearher or
two teachers can handle the five
clasceg at the primary stage. Then,
at the gecondary stage we have been
tatking about vocationalisation from
1968 ¢gnwards. In the 1968 Document
itcelf stress has been laid on vor-
ationa'isation but nothing hag heon
done. Iy that regard it is ver« es-
sential that unlees we reduce thic
presciire of gradustee gnine in for
iohs it will b2 diffrult for the cormn-
tre and unemnlovment problem wi'l
inereave. Therefare. it is nececcarr ta
lav greater giracs an vo~=tignaliss_
tion. In fact. this sh~nld  bhe gtarted
from ostac. 8 onwards and not fram
th~ ‘rlus two’ stace At the quni-
vercity gtaga. mv siyomactinn wanlg
br thnt tha nrasant gustorn nf Mligt-
ine enllemag tn tha pnivereitioy mast
he dana awav with henquee thiy is an
hiedan,  Th- universitise
muct campentrats nn hicha~ aduration
and research peniects.  Th-~v should

Tnne~acgen =
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aot bu burdeneqd with 3ll these day-
to-day activities of the affiiated
colleges. Yoy can have a separaie
education authority for each Stake
which can look after the manage-
ment side of the collegeg leaving
the universities free from thne adm-
inisrative problems. Similarly, We
should have separate unive:sities in
cach State for the medical cducation
and technical education. They need
not be combined with the general
education or the same university
looking after medical colleges, engi-
neering colleges, etc, For this, there
should be a separate university. As
regard the capitation fee also, we
have been talking so much, Some
States have abolished it. Some States
fhave modified it. But in this House...
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SHRI KALPNATH RAI.  What

-about Andhra Pradesh?
SHRI PARVATHANENI UPEN-
DRA: We have abolished it. Sir, in
been a

thiy Heouse itself therc has
clamoyr several times that the capi-
tation fee should be abolished altu-
gether because even today in Kar-
nataka and other places they are
charging more than Rs. 2 lakhg for
a2 medical seat. That means, only the
rich children can be admitted to
these colleges.

SHRI M. S. GURUPADASWAMY
(Karnataka): Your State is the big-
gest contributor,

SHRI PARVATHANENI TUPEN-
DRA: We have abolished it and all
our money Iig going to Karnataka
now. Therefore, Sir, this should be
abolished straightaway.

Then, Sir, the Open University con-
cept is a very good concept, I am
proud that Andhrg Pradesp has
shown the wav ip this respect We
have got a National Open University
now. And this concept should be
encouraged because it has got great
potentialities for future also.

Then Sir, 1 find that students now-
adays are not given ample opportuni-
ties for extra-curricular activity,
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particularly in the colleges and the
universities, In olden days, there
used 10 be a lot of extra-curricular
activites, cultural, competition,  elo-
cutiun competitions, sports competi-
tions, ete. But, nowadays, their
number has considerably come down.
As a 1esult) the students’ attention is
being diverted. Some of them are
becoming extremists, some of them
are wndulging in eve-teasing and su
on, Therefore , it is ncessary to keep
them occupied not only in extra-
curricular activities but also in some
nation-building activities. They can
be utilised in summer vacations and
other vacationg in specific projects.

Then, there is a lot of confusion
about the medium of instructions
also and the use of the languages.
In this House itself we raised this
guestion many times I strongly
advocate the this three-language for-
mtla should be pursued with greater
vigour and without any reservations.
Particularly in the North-Indian
States, there was a suggestion and
there was an experiment also that
the third language should be one of
the South Indian languages. Only
the Haryana Government ig actually
implementing it. The other State
Governmentg are not doing that. You
see, if you ask the Southern States
to take to Hindj in greater numbers,
it is also necessary that the people
in the North-Indian States should
simuitaneously learn one of the
Soutr Indian languages. That will
lead to greater national integration.

Then there is one suggestion about
union elections or students’ union
clections in which we find that a Iot
of heat is being .generated and a lot
of manev ig also being wasted. 1t is'
almost like a minj general election,
whenever a college election takes
place. Therefore, I supggest at the
risk of being misunderstood that we
should go back to the system of in-
direct electiong in which each class
elects 1 monitor and all the monitors
clect a college union executive. That
will reduce tension in universities
and colleges.
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The coidege hostels and university
hostels must be better equipped and
more comiortable,

There is a suggestion for training
the students for tue all India Exami-
nations. kach college, at least, the
colleges which are having post-
graduate education, must have a
waimng centie tor ali-tnuia service
examnations. That is a very neces-
sary because most of the boys com-
ing from rural areas study in those
coliege: and though there are some
study circles in Delhi and other met-
ropolitan towns they are charging
heavy fees. There are np facilities
for boys and girls coming from rural
areaz toghave training for the Central
services* Therefore, we should have
such faciliies also.

Sir, education is now in the Con-
current list. I strongly feel that it
should be a State subject exclusively
with the Government of India giv'mg
the necessary guidelines and advice
only. There is no point in having a

“"duplicity in thig respect.

As regards teachers, we find that
a number of agitations ang strikes
are going on in all colleges and schools
and they are being closed because of
teachers’ agitations. Therefore, tea-
chers’ emoluments and conditions of
service must be made adequate
enough to attract qualified teachers
and keep them satisfied.

My last point is that the money we
speund on education, ag the Document
itself admits, is only 3 per cent of
the gross national product, whereas
in other countrieg it is 6 to 8 per cent.
Therefore, it is necessary that we
spend much more on this vital sub-
ject because 75 to 80 per cent of the
money allocated goes in salaries
alone, leaving very little for equip-
ment and other facilities.

With these few suggestions, Sir, I
commend this Document and I hope
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that M Narasimha Rao will make

up his mind very soon and imple-

menl the new educational policy in

this 1egard.

PROF. (MRS.) ASIMA CHATTER-
JEE (Nominated): Mr. Vice-Chair-
man. Sir, I thank you for giving me
this oppo.tunity -to speak on the Na-
iiona! Educational Policy. The Na-
tional Educational Policy Document
Jiiroduced today before this House
has been unusual can did in many res-
pects, It admits in page 60, Chapte:
1L, that the 1968 educational policy
has not yielded the expected results.
Thig analysis has given scope for im=
proving the existing education policy
as a result of which the new educa-
ticn policy has emerged.

Muc]; emphasis has been laid on
the universalisation of elementary
education and adult illiteracy. In
this coutext, I would like to mention
that a uniform system of education
or common system would be g failure,
The curricula
should be different based on ethno-
logical and ecological and geographi-
cai factors. It is not expected that
the curricula for the children of adi-
vasis and tribals should be the same
ag thzt for urbans. But the syllabi
must bc attractive and education im-
perted to them must be meaningful
and should fulfil the needg of the life.
I am most concerned
masses as 80 per cent of the popula-
tion live in rural India and poverty
is acute there, ang therefore all the
facilities for education should be
provided to the children in the vil-
lages and steps should be taken to
arrange for training them in rural
technology so that then grow up
they can  apply successfully the
knowledge gained by them in order
to earn their livelihood and this

would also provide opportunities for
self employment,

So fsr as the child labour force is
concerned, the employers ghoulg take
un the responsibility of providing
elementary education to them gas if

and course materials,

i

about rural ;
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is their primary duty to cducate
them.

I have a humble suggestion to the
hen. Minister that heavy course con-
tent in school 1levels should be
slashed. Top heavy syllabi must be
curtailed so that our children can-
study the subjects in depth and can

have a gound knowledge of the sub-
ject,

In my opinion, Sir, a few impor-
fant subjects should be taught to
them particularly in primary schools,
nameiy, arithmatic, history and geo-
graphy of different States, and nat-
ural science, environment, arts and
crafts in regional language without
neglecling sports and games. Dance,
drama and music and local tradi-
tional cultural themes should be an
mtegral part of the curricula. For
creating interest in science and tech-
nology, experiments and field work
are to be made compulsory. For
developing scientific telent, the cen-
tres for scientific hobbies are to be
organised.

Adequate number of teachers
must be engaged to take care
of education for the children.
Teachers must consider their
students ag their own children, This
cordial relation is to be developed;
otherwige teducation will loge its value
and will have no effect,

Trained teachers in adeguate num-
ar should be appointed for effective
and meaningful education. Refresher
lourseg for these teachers, and teac-
hers at all levels, are to be organised,
lile KOSSIP and Teacher Fellowship
ete. implemented by UGC. Such pro-
grammes will help them to keep ab-
reast with the modern developments
in humanities, science and technology,
arts and crafts and other important
areas.

While considering new teducation
policy, due consideration should be
given to the recommendations nf Ra:
dhakrishna Commission and Kothari
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Commission and also on Gandhian
Policy on Education. Education thr-
ough work as suggasted by Mahatma
Gandhi hag a great significance as this
system of education will develop
creativity when children grow up.
This will help thsem to apprreciate the
dignity of labour and respect for hu-

man rights, so essential for national
unity.

In curricula for colleges and uni-
versities, a few courses on social
science are to be introduced so that
before thizy receive degrees they must
engage themselves in social work in
villages particularly for at least six
months in order to make them aware
of the reality and to study how their

brothers and sisters are leading their
Tife.

It has t»2en suggested that the
reform and restructuring in educa-
tion policy in universities is necessary
in the perspectivie of the needs of
the country. The courseg shoulq be
relevant to the social mseeds. But
effective teaching in the universities
cannot b2 implemented if politicg is
not eliminated from these places
where sanctity is to be maintained.
Political appointments of vice-chan-
cellor, Pro-vice-chancellor and teac-
hers is vitialing the academic atmos-
phere damaging thse pure image of
the place of learning which we be-
lieve as holy as temples. Stringent
mdasures should be taken against
these political appointments and to
mastore peacefu] academic atmosphere
where devoted and dedicated acade-
miciang can work producing a bright
generation who will take the2 leader-
ship in the country in future.

I would like to adg that education
for self-employment through vocatio-
nal training and training in tehno-
logy should be given top priority and
this training is to be provided start-
ing from middle school.

For effective education, more finan- ~
cial assistancz should be sanctioned
in the educational field. In thig con- -
text, I would like to mention that
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Japan spends 4.1 per cent of its na-
tional income; USSR sprends 5.8 per
cent, whereas we are spending even
less than 1 prer cent. This should be
at least 3 per cent of our national in-
come. Lastly, education should not be
divorced from cultural heritage and

spirituality, which would kelp to
build the character of our younger
gengration. While concluding, L

woulg like to quote Swami Vivekan-
anda:

" 1“Education is the maniftestation
of the divinity already existing in
man”,

Hence, man-making educational po-
licy should be framed. Sir, I believe,
the new educational policy presented
before thta Houge is a thrust in this
direction. With these words, I con-
clude and I once again strongly re-
commmend the new educational policy
which, I think, will be effective, in
the coming years. Thank you.

THE VICE-CHAIRMAN (SRHI M.
P. KAUSHIK): Prof. B. Ramachan-
dra Rao. He is not here, Shri Rama-
murthy.

SHRy THINDIVANAM K. RAMA-
MURTHY (Naminated): Mr. Vice-
Chairman, Sir, I think you for the
opportunity given to me to say a few
words on the Tfew educational policy.
The document which ig before the
House hag clearly brought out a num-
ber of feelds in which we have not
succeeded, that we have to make
grater progress in thte field of educa-
tion, In the foreword itself, it says,
“Thig document represents an im-
portang sttep in the process of review-
ing and reshaping the edducational
system”. Sir, the success of any
policy depends upon its implemten-
tation. Here, the document says:

«“The policy takeg concrete shape
only in the process of implementa-
tion.”
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Fortunately or unfortunately, edu-
cation is in the Concurrent List.
The Stateg and the Centre have to go
together to make this policy a suc-
cess. Whatever is the policy fram-
ed, if it has to be successful, it has
to be implemented by the States. This
documtent jtself gives certain details
which makeg it doubtful apout the
success of the policy if it is to be
implemented in the samfe manner ag
it has been done all these ytears. The
document says in page 81, 4.44:

“In respect of thi teaching of
languages too, Central Government
is unable to ensure thte faithful im-
plementation of the three-language
formula. It is nedessary to ensure
that language does not become a
barrior to mobility in India of to-
morrow,”

Sir, here, I should be permitied to
speak on the language issue because
I am one who advocate the three-
language formula. I want that the
three-language formula should ks im-
plemented by all the States. But ut
the san®e time, for non-implementa-
tion of the three-language formula
by the States, the peopl¥ who are
willing to take to the three-language
formula should not e penalised, they
should not be put in 3 disadvante-
geous position. In the State from
which I come, in Tamil Nadu, when L
was in the Legislative Asgtembly, in
the year 1967 the then D. M. XK.
Government said that, they will im-
plement only the two-language for-
mula. There was no AIADMK then.
It was a united party. The then
Chief Minister, the great Annadurai,

. gavee the impression,—in hig speech,

that he was not against the three-
language formula. He said, as a re-
taliation to what was happening in
other States, as a retaliation to
the fact that the threc-langu-
age  formula was not being
ing implemented by some States, he
was not going ip implement the
three-language formula, and that he
would implement only the two-lan-
gauge formula in Tamil Nadu. But
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today, Sir, Mr. Aladi Aruna; whiie

speaking, made a reference to the
ihec-language formula. He said that
he accepts the three-language for-
mula, but is opposed to Hindi imposi-
tion. Anybody who accepts three-
language formula is opposed to

im-
position of Hindi, That ig well-
know to everbody. Of course, Mr,

Valampuri John has come out with a
different definition for the samte two-
language formula. But here, above
all these thingg I want to tell you
that people in the administrative ma-
chinery, the offlcers in Tamil Nadu
send their children to schools where
they get Hindj education. Most of
the politicians, MLAs or even the
Ministers there in the State, irres-
pective of the party to which they be-
long, whether it is AIDMK, DMK,
Congress Party or any other party,
thdeir children take education in con-

vent schoolg where Hindi is also
taught.
SHRI VALAMPURI JOHN: I am

sorcy to say that it is not true.
SHRI KALPNATH RAI: It is true.

SHRI VALAMPURI JOHN: 1t is
totally false. (Interruptions). Have
you verifieq jt?

SHRI THINDIVANAM K. RAMA-
MURTHY: Mr. Valampuri John, I
beg to tell you that I was in the
Council there in Tamil Nadu and I
had thrown a challenge there. I call-
ad upon the Ministers to explain as
{0 whose song were reading in which
convent. I threw this challenge
when Mr. MGR was present and I
did not get the answer.

This ig what is happlening. The me-
dium of instruction in rural schools is
Tamil. Excepting municipal schools,
in most of tha schools in Madrag city
the medium of instruction is Enslish.
How many of the Ministers or MLAs
in Tamil Nadu are sending their chil-
dren to the rural elementary schools
or to the municipal schools in Madras
city? Everyone is giving English edu-
cation to their children, added to
which is the Hindj education. And
the victim are the poor people. That
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is the way the language issue is be-
ing taken up. 1 am not afraid of
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saying this. Mere emotions alone
cannot save anybody. Here it is
Tamil Nadu which suffers. Educa-

tionally we are not in a position to
stand up with other States. It is our
children who are the sufferers. So,
a solution must be found out with
regard to implementation of a nation-
ally accepted policy. Till that time
it is the poor public, the poor people
who cannot open their mowth, they
will be the sufferers. And ultimately
education will become the possession
of the richer people or of those who
can afford to give their children bet-
ter education.

About the syllabus, T must put in a2
word here. We are speaking so
much of the national integration, past
heritage and all that, but our chil-
dren in Tamil Nadu do not know
much about the freedom movement.
They know a Jawaharlal Nehru as
the first Prime Minister of India, as
the greatest statesman of the world,
but his sacrifices during the freedom
movement are not known to them, The
entire history of the freedom strug-
gle is not known to the students up
to the hidher secondary standards.
With thig the kind of syllabus we are
Raving. We are going to give edu-
cation on national integration, unity
and all that. There is the necessity
for a national syllabus. Of course.
the regional image cannot be ruled
out. The importance of the regio-
nal image must be there. Added to
it, the syllabus must contain the na-
tional impact.

T will just take a few minutes
more. About the method of educa-
tion, about the universality of pri-
marv education, T have to say a few
words. We are proud that we are
giving nutfitfonal meals in Tamil
Nadu. The programme Which our
late leader Mr. Kamraj hrought in.
has successfully = gome through all
these years. Thig is being imple-
mented by every Government, whe-
ther they liked Kamraj or not and
whether or not they opposed his own
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programmes when he wag alive. In
spite of that, they are themselves fol-
Jowing and implementing these pro-
grammes after his death. We must
be happy about it. But at the same
time, under the nufritional meals
echeme, the cooking is done in some
of the villages in the school premises

itself ang in the school building itself."

That spoils the very education of the
studerds and takeg away the time
meant for education of young stu-
dents. So when we approve of
these schemes, it must be made clear
that the schools can never hecome
the kitchen and they should not be-
come kitchen for the children. Other
alternate arrangements must be made
for this purpose.

In addition to this, the new nurse-
rieg and private schoolg or institutions
that are coming up—whether pri-
mary institutions|nurseries, polytech-
nics, medical collegeg or the supposed
engineering colleges—these are com-
ing up with no laboratories or other
needed equipments. Thig is the way
in which these new institutions are
coming up. And when we are talk-
ing of taking the country towards the
21st contury, when we are giving so
much emphasis 10 technological side,
the education that Tamil Nadu is giv-
ing is of  primitive kind in thatched
huts and without the cquipments re-
quired. It is all the more necessary
that when we gpeak so much of mo-
dernisation in education, the instita-
" tions which are available to the stu-
dentg in the rural areas must be well
equipped, both building-wise and
equipmeni-wise. Unless this is done,
whatever modernisation we my make
in the field of cducation, will be
limited to the students in the wurban
areag and to the richer classes and
not to the poorer classes.

T hope, Sir, while commending this
document, my viewg will be consi-
dered by the hon. Minister. Thank
you.

To T¥ W fag (TET
W) gl TrAVERE AgeT,
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gyt faqdl F1 IS IM KrA AV
me ® g FIr wsr & fawrd
hoT@T $ WE | R0 OAM &
Tt AT AT @R FIAT NN W
qra & Tawma gt ¥ favz & ;e
ATAT EWT

L L I C U S T O
qrATERF  UTEAT #T g F T@d
go fmem  Fv & a0 famy o FART
qET wEIE § wEerwmm g fa
forarT 7 waw, I WET fqatiar
wvA TRy A faer & mden
F wEd g g g gwr A
yEdrT WAr 9AEY KM AR
F famrg W oIeaw 9Od, ST
ggfuendic & SETHT

w6 gl A ouw L 1Y
qEFT AN K| AR HAL -~



313  Motion on Challenge
of Education—

foeit o & wfww & @ w1 =0,
oy Wig & wedt & a1 aM %0,
A\ WK & A WA w0 agA® g,
faefy @M § qEF & ZaTA &0 |

§ fawEm ww g gEd
ARG A, gnrf AMAIG TS
TET & THCEAT AR IW T O
LUl aIEC N cl

o, FEANA U HITT4 TA-
W Agrew,  foem # 34 uay
UE gk mErdia a0 9 g
I W W™ wEAYW L wq
1835 ¥ WF GAH UgA WS
amrzgew  # fwean @ wwg ad
T qrEEiEg [mer 9ge  ®ISq gAre
W F wANFT TTE T4, TAF €
a'fftnz'srek. TI ST, «r@rq,
EECI i U T (G2
o w@ wiwite #39 w© ¢ 1e
TIPS §EqAr, Go ¥ T MgT Wiy
FTo ¥H{IFA T4, T\'Qlcﬁn TiHi, o
FTiaT 3?{"{ e Tr‘e’a' THERT
e §¥  mdwdt F Arehd
foem swsTar  #t gmw 3 i
sarg fagr | &9 1871 § W g2X
FTHAA T & § AT LI GE
STo TS TN, HISiF AL 4§ @AW
oy, WRIAGR q4AT o FioTd
F g W oAMNSE HEE q W
amafrs, ®ESRT  UF TSI (AT
FEAT W wAT gATT QU R $AF
g gEEAE FHad  arwH
Hed wf A Foad Wwgw
g¥iy foem garT o7 7€ fmen
drgar gfez w:rtgm vt s
qa FBE WEW F wiried nd
1968 & T=is  (wmem w0
T R TRd {37 H U
& Ageaqw & |

. TEmET gigd diaw g &
ROk SO L e TTIE
TTARH ﬁiﬁL Aradi ST e
F % foaar Aifs 6T Iy s
THE FWEE TT WA & am
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I WE-9¥RN T gaw & 5o
g7 1983 H & HELTGE SIGIGT
F(MET I |

FA AC U7 gaT FAW @l
#£i wshig Wi, wF @ " %O
AT TR ¥ @ IT AV €Ll
A g {mer 90 #7 HiCT § wiamanr
2 |'9T&TT TR mw UE!’
TREds § nEd ey & fwem o7
ARdi¢ dEET Tx gEl & TEE
¥ 9 &1 EA AF 9L He
E fwem Avw F W a7 §Ea
WfiT 9, IHET T@0 THOAIN A
maar § (4 qgE 47§47 ¥ ATd
a8 TAIT IH @ TR 740 1 g
Tq & A § W 3@ A ¢
qHEET WAl g5 | gwF F
ALE @[ W R AM W W
TR wd A Ag A i #r
HAARC T 97 & fui )

")

ol

FEGIF HT@ET
@ g&FL %t wawa q4r
ERCII kMR C ER I B R S 1
AT, FerwE  wiwer U4 AT
weaT 4T WEE ' L{H4E w0
TG TIT o \WE JAYT GRAT
foem ar g G41 T@F  AlQad
TR o iaeil & faEr @
q feait fanwsr a0 ww us fone
& ¥ F AT §FOE WL § TRET
wmgx & AETS WE rrsr%sra—r{
afeedy adfiwes” 1 595 1@ A
tefeitd e g8 dd, § 78 e
wo wedlt A W E@. &I &7
w(A giwgs w0 wgar | fady
i (e Al o9x FER 3w swe
TA F@l 97 WA W sAEH
gor o ogaryy e @@ AT
# afeqt & 1 9w A g@Eo
qeqn fog 9w & fyar § 7
9gd & JgAEI F WG 9 W
gfedi #F gL FTT IAH  FF A
qew gud? g ofchatwdi ¥ foar
#i agr qAneat  § W few aider
4 gR TAAT WATIA AT AT
g 7T FAGEl & AwWUA AT

T 0T
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(=0 Feqarz wa]

g famaw & fer fag e
deqm IqWeT ¥ ¢ 5A GEqED K
TM  FW I qEGHE WE 0F
d@gred W digs gRdr,  #id-
Fawar qarana fxg THEH
LY

TAAGITT T HIW W FA @A
as foer fifw ot fawre @ gar
dgratal & fF  yg waw  §ady,
cywr ud fwewmdw @O A ow%-
% A § W a I e -
g+frg et Tt ug TC I (64
T Si——{meAr Gwis v fawrE  wEfuw
fRxrg 9T UFEEE, UF LATHAL-
WME FATA Td WAT WA
#r uw qfas & fawfwx & )

[vqamis TizEA §¥]

faer 15§ e =g &
favdgw Hugfold ®aw  waEneat
# fifrs wmdt @ 1\ T W oam
Fiwa W w9t Al & f& 3o
TYroe, BNE At 9 #EifwsT
T gro TR & It & '.rfmavh
¥ aw dixfwyr @ af o e
gT g F fam wn af fod %
SrEWFI I IWAG & 6 A
amy A dfi wewaa € f8 g
feé fax wat & w0 wgEt w0
Ina FT&E ¢ |

car avar ¢ (& fxa Sy 3 fodid
FE ¥ A O TN widtgw FoEnR
% fawfag gdr g =y iy i
AT & qifes § 7 AT E AR §,
q a7 GOYTS I B 99T 9 &, 7

@ gaR Ty Maw § sy AgdH
s &wrd &
T waget i o990 ¥W §RY

srqrEt U SAN GT SR g REdT
wiag uF |gamw & war #v o € )
TR HT W gHI Twd 71T Y qim @
fr o0l yam Wd R W% 7399
CsATEA ¥ A IS R, W ;219
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g8 1 AT ¥ «A ¥ fao pa-
gwew & | adf gEG "I ATeey
o3 GiET NAES ¥ g oW O
BIZT & % 3T W weww {3w-
TR, S, &I GHI FIF 04 QAT
T g FaT fAEIR & 1 gar
90 Fiamd & widw drwog  fama-
framaaY & woqiT% WAuw uF FMAE
gerfas goe &40 °F wES F
Ffwd 7 qAW S FEIR Y wAN
7§ AT HIA TM HqMA, wrercrrrr.
qEHT 47 T3¢9 F W § wm
5 A7 feql® &1 I ©F w}a T an
A WEl BT ¥ HREAY 0T AN
da A IS 1 T ¥ s A%
fos A w0 AN TFAT TAC_ A€
siena fagse qar §r<€m g R widf
AR FTOETE KT LN ) RS fﬁ
w % Avxa g quﬁrra« g1
uAofodo WToTVo TF TAo & Fo
fo dio mo Fdi ¥Ea ;W b
geag e gramw § 1 Afwy food
15 aq! ¥ FazM 9w fqwr wo
ar ¥IH qrE-aE 9gL U fgQrd 92d
§ a1 Fo wAo Fo, ixemi FAAGE,
wHime FAAEEi vAomfofodioge
e Fis Loy o g uwy {re3-
framdl & sFEudfol g@Afad #
L5 HRC EC & | W & @F H
Ay fwdy 7 veana wl g fag iT-
9 Ud TIMIF ¥ WA T &
M A weerT fzarg [ g,
g T O A1 ¥ AN G & g )
w 9l g fo faer @7 & faosm
§ "aTHE 3T WEATAT F PRAwACEY A
q& T eTw= g

.94 T4 gFqHi 9T fq=re
¥ F A€ F {041 oF Hqew A
fmert o & ¥4 ALT 3 T3 QT W
TEM THAC DFEAT | GHU FFAA
FHEATI 9T RATE TRIT FT H77AT
F@ &) g I| A famraTw
FRIVART T A TGAT GF
IR FH T L T@F JICA W AR
foer AT fog a@ & Twerr wr

=y faari=dy e -s-m% Hred  eFA
1 €ATYAT T GieAT Waﬁ & qear-
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&7 9T 9@ 3 g ug r uAieE g
mgad & frogw wafuy imem W1
QAR A0 § A HETHE TH
= fwer & wreym & gEw
Uq Fww wAdrg gare Faten #r
& qrev o3y zEAldA  §  wiwdrw
gargw & faow # g® A&
P AL F @ TRAT F REUA
& Sq weli i Aviwal oFf 9w A€
aa aft wili § 1 wE ¥ @ o
& wag s f fas #ifg v aq
fat & faw faw wo

IR gnd T A & oW 9%
g oAz & foar ©wd wHIT
foqT o gm gy gwFan SR
fowr v zas swfadi, s awdual
& ZTHE & I, foenr qq1 WAy
gard & frwm@ gar T g ux
gt ¥ gy faww 3 1 AW B
eqraf ud =i fo O & caral & agw
FIWE 70 FTUS ¥ 38 IA ¥ war
120 4% g g % AR qAT TR~
LES E e I TR S V1 %_
6 P.M. 3T F TR &% TAT fovam
AR BT J4ITFW RO T E R
aREar Od ®EAT gEga w1 fvew
AT &/ ST | RIS STRANE
HEIGE!, € AT A 1835 H I
faar &Y @itg s Mt A% IAX WA
A3 FEr 91—

We must do our best to form a class
which may be an interpreter between
us and the millions whom we govern,
a class of persons Indian in blood
and colour but English in taste and
jntellect.

UTEATRE Ay, 0 wad
foar gy sy a0 ewm femmAT SEAr
g % T fer@m ¥ w9 I
¥ ogw £ oW wEe @ frad ‘Q.

- qfe TEC F wENMF &, aiw TR
37 qA&TR & | #A T A q;W
‘m'mrg\ ’»ﬁ‘( ATFdd F WALT A
gyY £ | fggmm ¥ s@ a@ Rici i
SELA aﬁ g & Ay yEnd A g
3T ¥ WY waw TER & w3,
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SH ¥ QT wAw THR F wms §
¥ ® &% mwaT wwE A TAETTE
¢ W 37 F g wwn I¥C HFE A
a | AT A WA FAAAIRET H o
Moy sqfaite s & wIet ® fay
ua'rr ST ¥ A g 97 ¥ Ay
&% YT @ e d &, sT & fay
mm NHIC & WoIME & WIT I HY
LT NEIT T JASTIZ & | ST F A
AgAFE W WEY | wETS ¥ fuw
AT ¥ TE O, IT W owew
g7 ¥ frad s wan w7
F 1@y § AT ST A HIGT T
Fi qAEqE § AT 3T 9@y aqA A%
%ﬂ%#ﬂrglew%araf’—oﬁﬁ
GisA® TH §, 3T & I oA
g1Ea HF{T ¥ 9z I wwT frem
AT E I T RAT §aTC w
fead & 1IN ¥ AAT THTT T wEAN-
tF £ Wm IR W HAT T4R AR
SAEIR § | %9 wwg fgemaw ¥ 38
qA Fi OAGIAD & A ) 5 AF=
# ofwar sw W & fee #
wF §g *F fvad § 9w
g ¥ WEIME §  WIT Inw 40T
a7 ®1 TARAE & WT I vE
YT gvg F1 WA W IMH T ST
W g ¥ #wrwia fusdr W
vh‘ii SAAT ARAT § ¥ 47 e
® WA T ogR TET 9@ LECQ)
a4 AET & RIT GAN GT WAL
GRIHAET GRS FCHAT FLIFAE 7
F41 JF1ACTSH o0 maies 7 f&g-
EIW Fi 89 I g 44T way g7
F4T fQ'anm F &{agiw #, '\'m' &
g v gn 7 sw ad £ 98
T TATY RIS Fi SRR ar. Q‘f AT
aFy & qqr TTE ? qa‘r T g
fxa avg #i Frwrd i :q‘?r ?
%4 l{tnv.a’n S TEqT @ W[ UF AR
T o3q #ozn ¥ fosd ==t § ?
FT 6 A W ¥ 9gf T oxwl H oA
N wegs, ali@ ¥ ogwi @)
w8 v W § 4 weew g
Al W oA A W & oA
A A, g¥ I1 ¥ IS WAT AW
9.a7 7 Far yqavg fagEam H 30
FAT gl § gsw @ wEl ®



319 Motion on Challenge
of Education—

[reft Feaaig ia]
737 § 38 WA il‘["fT\ ¥ qgd amr
geal [ GAEAF 0 AXT A0 q
T oTwT qOHE ?%r°‘:f ¥ o9z
I W ORFEAT L GHT € 1 &gl
AT IXL K [qqd & Fgt AAT
TATT F wearaL €, qg 7 9T H HAT
SEN Fi GHETR 8, SN AT WAl T4
7 €€ A e § 1 9w F Az
Fq AN G F T FIET AW g
d ag  Fgiefadiaer a1 A §
SERC L LI S L
HAM THT X SGTE F 1 3 EEAL
#§ @ @g¥ T @ rn'rmr, T @
AT gz T g AW ma'er.
3za & f@id o947 Q< «r O,
SHE WEIGH AT GG & a‘m c0)
Ed) naura AT §E Fi gl 1 ag

634. zd W WM & AR {  SAET
g7t ght 1 8T 9w & W agae

A & Tracnrazn' § S 3T e €
g & r—rﬁ“ G & wiTwi & WO
3Iq Fi AT AAT T IR A WEAGT
oRT B4, TN F7 wregan wmw  {ad-
Fq "WAT M A Iw 0 Q¥ BA9
sait Fi e frgeas # g )
S i S WT gy W § W H
g1 WT T & T 9Ed £
IF EY HAT TAAT F (weAT &, madT
q@ @y (94 § WA §7g av
fqTs € | F&f A AW W@ F TEA
fapsta & 1 @ § q@A7 A@aT § 0w
fergedis & 28 T F oAwE F g
(] ® ox \RQ I fosi = gl a
G ATEASTE R IR CHE b C . 2 -5
s & wad § 1§ owAw § fa
T T AW F0o@rdi w0 A&
qrel &0 GRAT @iva eI ® o
meg & foar @, v g F faad
af, & W@ B fedmT &), uw &<g
F owesmy g, yg Al g &« ogwar
2 o wAw fAgiw ww smnfer
aft  fowy w0 AT ugt
i =3fgr 1 afe dgr & fesr war
& WawE "egs A &’
THISAN; Y1 WHGCT A F AT
F& & awar |

mfet aw fa3eq TTATSTRAT F
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% gz 7 wgT @ g v fger
fargEara &1 trvg‘rq qiqT 8, WAL TE
arw I FRgAAAr § fo arg s
TWEN F1 ArGR g9 ST § O sagiE,
THYGT & WAS:, €§ ¥ T[LEw 2
AT fggeEna s a2 ur wér
3 WE Fi OCT WET FT BN ¢
forgea™ ¥ Himed a9 w1%, W
Y @5.€ & Tvqgardusm ¥ darfwai
T, AN & & WY hgrmt
Ter, Aar ST G TE Gl & o
¥ fergeam & wIY qoml J o
qAT # 4 av gwddegde wdvadi
¥ 43 FT Wi Fi T WD &0
guil 5o §arw F7 wagwmia & g
Jur a1 1 TH W gad X gaewd
fams fEar g JfEw FrElaT § qwi-

& F | dsad wEe "?f gifeee

WG5S |, W Fi qiS9 EieA] SATE i
UHR WEDA T WYHr (¥ FAT

I/ WX 9 {eweT g 79t ghrdr
WA xT B g qFg wET
g, g JAda mEw g

TH T @ HiS TW WEr g6 GO
ITH A0 Qg qif@esd faw =ifeo,
qiaiead fFagET § gt W OH
AT & T gAY TREaT WA
¥ dufwdl 7 fegeom & @l
FGI T T oA M & AgeR
# qw @ fmay Adg s (Garw faur
qr | W AR GEedi A wWaT
REEHT WY L& WIT T AT AW
A §%T 3r0 sfan  ghAw ca o §
TEE Al {&4T t swE FEr fw
Togq qw€mar g, TH CHeEE
g, SEH W{TEE BA WX gH
aeTEr F oweg & i @),
afid Fi g HT @vT wfEm F ggred
qaAY g1 fautr alF {fogh wIew &0
UTAT THEEE W damEs # g
q5dq AT wHT | q@  (aww g fE
A gEmEH@ el fwem Wy
s wifagem of, & wa gu  feen-
fag & Swwr el ¥ 2w Fi @w
&1 ggraar wwm g, e faa § wrendl
AT e & iy m # Ww W g
OIS S a1 &\ g o S
TShig g ¥ gendl ¥ aaEd
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g

M # A€ fmene AT waT B For

ot Ay 7T R g fawara g fx

b o

9% A9 N J40 fmaw A g3y
fsan anmrrfr A5IE gy, ARIHAS

7593 M Hw f‘a'qra'a I b
T;’“"@Wﬂr RE W[ wAIT UFmgI
Twar xis ®W v gEr {mer

%}srrrwrt'rarr AT AT |
JAT FEFHEAE T/ ANAT |

3T MW F w9 ¥y wnie
aarg

PAPER LAID ON THE TABLE—
(contd.)
Notification of the

Ministry of Fin-
ance

(Department of Revenue)

THE MINISTER OF STATE N
THE MINISTRY OF FINANCE
(SHRI JANARDHAN POOJARI):
Madam, I beg to lay on the Table,
under Section 159 of the Customs Act,
1862, a copy (in English and Hindi)
of the Ministry of Finance (Depart-
ment of Revenue) Notification No.
359[85-Customs, daied the 19th De-
cember. 1985. amending Notification
No. 153{85-Customs, dated the 24th
May, 1985 so as to exempt newsprint
from the whole of the auxiliary duty
of customs leviable thereon together
with an Explanatory Memorandum on
the Notification. [Placed in Library.
See No. LT-—1759(85].

SHRI NIRMAL CHATTERJEE:
Madam, I have a small c¢larification to
seek. Everyday in the last one week,
almost everyday, you are having one
such notification. Is it part of your
long-term fiscal policy to have a no-
tification everyday?

(No reply.)
THRE DEPUTY CHAIRMAN: Now

we have another statement by the
Minister of Chemicals.

Tl STATEMENT BY MINISTER

Re. non-extension of the term of the
commission of inquiry appointed bLY
the Governmen; of Modhya Pradesh
on the Bhopal Gas Leak Disaster.

[ 19 DEC. 1985 ]
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THE MINISTER OF STATE IN
THE DEPARTMENT OF CHEMICALS
AND PETROCHEMICALS (SHRI R.
K. JAICHANDRA SINGH): Madam,

Some Hon’ble Memberg raised the
question abou; the non-extension of
the term of the Commission of In-
quiry appointed by the Madhya Pra-
desh Government to inquire into the
Bhopal gas leakage disaster which
occurred on the night intervening 2nd|
3rd December,. 1984, Thig House is
aware that this Commission of In-
quiry was appointed by the State Go-
vernment of Madhya Pradesh on 6th
Dec.. 1984. The term of the Com-
mission was initially fixed upto 15th
March, 1985. This was subsequently
extended upto 15th December, 1985.
The term hag now expired and the
Government of Madhvy Pradesh has
not extendeg the term,

The State Government appears to
have come to it decision of not ex-
tending the term of the Commission
for the following reasons:

(i) At the instance of the Cen-
tra] Government, Dr. S. Varada-
rajan, Secretary, Department of
Scientific and Industrial Research of
the Govt. of India along with a
team of experts of high standing
numbering 16. including Dr. Vara-
darajan.  commenced an  inquiry
into the causes of the Bhopal gas
leakage disaster and the circum-
stances leading to it and other mat-
ters connected therewith. Dr, Va-
radarajan and his team of experts
has now submitted a depart to  the
Central Government on the causes
ang circumstances leading to the
Bhopal gas leakage disaster and
other matters connecteq therewith.
This report has been accepted by
the Central Government and will
be placed on the Table of the House
on the 20th December, 1985. The
Government also proposes to file
it in the District Court of New
York where the suit filed by the
Govt. of India against the Union



